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The Lok Sabha met at Eleven of the Clock.

[Shri Bhartruhari Mahtab in the Chair]
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... (Interruptions)
HON. CHAIRPERSON: Now, Question Hour.
Question No. 401 - Shri Satyadev Pachauri.
... (Interruptions)
11.01 hrs.
At this stage, Sushri S. Jothimani, Dr. T. Sumathy (A) Thamizhachi
Thangapandian and some other hon. Members came
and stood on the floor near the Table.
... (Interruptions)
HON. CHAIRPERSON: May | request the hon. Members to be in their seats?
... (Interruptions)
HON. CHAIRPERSON: Please be in your seats.
... (Interruptions)
HON. CHAIRPERSON: Let us allow the Question Hour to run. It is not the
responsibility of the Chair alone to run the House. Every Member’s
responsibility is there to run the House.
... (Interruptions)
HON. CHAIRPERSON: Question No. 401 - Shri Satyadev Pachauri.
... (Interruptions)
HON. CHAIRPERSON: Hon. Minister.

... (Interruptions)
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*WRITTEN ANSWERS TO QUESTIONS
(Starred Question Nos. 401 to 420
Unstarred Question Nos. 4601 to 4830)
(Page No. 11 to 607)

HON. CHAIRPERSON: The House stands adjourned till twelve o’clock.
11.02 hrs.

The Lok Sabha then adjourned till Twelve of the Clock.

*Available in Master copy of Debate, placed in Library.
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12.00 hrs.
The Lok Sabha re-assembled at Twelve of the Clock.
(Shrimati Rama Devi in the Chair)
.. (cTIYT)
12.0% hrs.

At this stage, Shri Hibi Eden, Shri T. N. Prathapan and some other hon.
Members came and stood on the floor near the Table.
TR WHTART : FFH1T GERA, $6 Il R T JR1d & Alfcd UTH §U 8 |
A1 3Teger it = febedt oft T Rt o A1 b Tfiepfcr el &1 & |
.. (TaY)
12.01 hrs.
PAPERS LAID ON THE TABLE
AR AUTIRT : 379 U T UCe IR I S |
3MgeH FeR 2 — . Ricws Rig sit |
.. (cTaYT)
e iR Henfihr Wame & 57 w3 gt fee wee & I 93
TTHAT SrIfad H Ao H3l; B, diw Riaerrd iR Yo J31e § o7 93T,
URATY] Jolt frdTT 3 163 il AT SicafRer formT F wroar w3t (1. foraes Rig):
HBIT, 3TTUehT SFART A # FrAfeiRad U 4T Ucel R @1 § -
(1) (@) dsnfie qer oitenfie sy uRvg, 78 fieel & af 2020-2021
3R 2021-2022 & T1f¥H HfcrdeAT Hf Tp-Ua UfeT (Bt q=Ir RS

GEDHT) |
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(@) dsire o sifenfie srgwe uRyg, 7§ fieel & a¥ 2020-2021
3R 2021-2022 & a1 @I T Th-Up UfT (BT Tem IRIsh
HEHRT) TAT T IR AGTORIETT feraeT |
() demfrer T sitenfie g uikvg, 93 fieel & a¥ 2020-2021
3R 2021-2022 & BRI bl ARBR GRT FHIET & IR H favor
(et AT 3T FER) |
(2) SWE (1) ¥ IfcARad gAT DI T Ul WR & ¥ gU f[Jeid &b HRor g4
T faaRor (Rt eI SRIST FRPRUT) |
[Placed in Library, See No. LT 9390/17/23]
(3) WfrgT &P 3rTews 323(1) P ARl F=feTRad AT BT Tep-Ue Ufer (f&=T arerm
TSI FERROT):-
(1) ay 2021-2022 & oI TE Alep JaT 3ANT, 718 feell &1 72a7 a1fies
gferde |
(2) gferae & IR 9 H FeRd Al & JaY § Y Ald HdT STRINT
& FelTg BT TDHR T fhY T & HRUN BT FIT B qTedT ST |
[Placed in Library, See No. LT 9391/17/23]
(4) 3IRge R HaT AAFTH, 1951 P GRT 3 DI IY-GRT (2) P 3T
ferAoTRET STTRRTETSIT &Y Ueb-Ueh W (&= cTiT SfISiT THEehrur):-
(Th) YRR TS JaT (Hrex AT BT fIe) Trer e faf=m,
2022 ST 30 fawRR, 2022 & WRA & ISUF H AR 4.
11 929(37) § TepTere gU Y |
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(a1

... (cTgHT)

610

TR TTIfp JqaT (Ad-) diem Gemes M, 2022 ST30
=R, 2022 & AR P AT H TGS 4. AL, 930(31) H
TepTOTeT U < |

TRCRT TTRA [T (TSR FAT BT FRIA) Feme fafer, 2023

ST 14 WRER, 2023 & YRG b I9UA H ARG 9.

<1311, 99(3T) H UeTRIT §U & |

TR T Jar (da) Fened =9, 2023 ST 14 HReNT,
2023 & TR &b I H SR . ALDLIT. 98(37) H HeprfRId
g

AT, 96(3T) T 14 TRaRT, 2023 & YR & ISTUF H HeHTHRIT 8U
 qer RFd GRT 21 SHeRl, 2023 @ SffeRgE  dw=n
1.1, 35(37) § By Fanes fhy v § |

AP, 97(37) ST 14 TRARY, 2023 & MRA & N0 F HHTAd
g0 ¥ qoT RFP GRT 21 SFa¥l, 2023 & SARRLET FwAT
1.1, 36(37) § By Fanes fhy U § |

IR gt a1 (brex AT BT fige) dee  fafm,
2023 S 24 URERl, 2023 H 9RT P AN H ARG 4.
LB 133(37) § TebIfrd gV o |

AR Gfers AT (A e 179, 2023 ST 24 $ReRT, 2023 S
IR b ST H SATERTTT . AT, 134(37) H TepTRIT &L A |

[Placed in Library, See No. LT 9392/17/23]
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WA B HATT § 9T HAT TAT AT FACT § 1T HAT (47 37T I
TeETer): HeledT, it AT PR < St Y 3R F, § FEfeTRad o F1 uedt R
T &:-
(1) ST IRer AR, 2019 T GRT 105 BT SU-YRT (1) P 3fd
fererforRRa STfeRgemTal et Ue-Ueh UfT (fawal eI SISl HRehRUT):-
@) ISR T fJa1E FER ST (@8 @ ue) el e,
2023, ST 22 HRA¥Y, 2023 H R &b 99T H AT 4.
LB 120(37) 5 U1 8V o |
@) ST IUHIT e FER ST (W @ US) Hdl R,
2023, ST 22 HREWY, 2023 & IR & 99T H AL 4.
LB 122(37) 5 U1 8V o |
@) TSERT IuIET AT fFEaReT STRINT (USties) ot (o, 2023, S
7 |, 2023 & AR & ISTIH H SRR 4. AL, 171(30)
ThTTT 8T < |

[Placed in Library, See No. LT 9393/17/23]
(2) (W) HARAT AFD RN, T8 faeel & gy 2021-2022 & g1 HfcdaT
T U Hfer (fewat AT SIS HTRUT) TRAT RATIRITET o |
@) ARG AP &R, T8 fQeell &b 9§ 2021-2022 b BRIBT B
IRBR GRT FHTET T T TfeT (e e SRl ) |
(3) U (2) A SfeetRad T el FHT Ueel IR @ H Y fdeig &b SR s
T faaRor (&<t eI RIS Fwav) |
[Placed in Library, See No. LT 9394/17/23]

... (cTaT)
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N HATT ¥ 5 H3AT; PRIAT HIATT § 5T 31 TAT @ ST § I5T T3
(37T ST AT IERME): FRISIT, AT ST A H F{eTRad o F97 ueel R

AT § -

(1)

(2)

3)

(Tp)

DI T AT (e e o1 Praferd, g=ars & a¥ 2021-
2022 & q1iNP Ui BT U Ufe (faw<t T SISt ARapuT) el
TATARIATT oy |
PRI W Jiasg e 3R T PRIerd, &aTa P g9 2021-
2022 % BRIBRUT DT TRDR GRT FHIET Y Tep Tfer (fewal Forr
TSI FERT) |

IUGh (1) H IfectRad gAT T TT Ueel WR & H §U fdeid & PR q2ri
T faaRor (=<t eI RIS ) |

[Placed in Library, See No. LT 9395/17/23]

g 3R WfT (fAerT 3R fafeae) rfiferm, 1957 &Y aRT 28 & SU-
ERT (1) &b AT FFATRIT STRRTTSN bl Teh-Uep Uiy (&t oI it

GEHNUT):-

(T<P)

PI.3T.955(37) ST 1 AT, 2023 & IR &b ST H FBIRIT g3 AT
T fSTI SRT 2 91, 2016 T IR F.P1.3M. 645(37) P
foreet fomam T B |

P1.3AT.207(37) ST 12 AR, 2023 P AR P IISTIH H HeHTHRIT §31T
T AT I GRT 18 HS, 2022 T AR H.H1.31T. 2307 (3M) BT
e fpr T 8

P1.31.208(31), AT 12 ST, 2023 b TR & ASTIF H TeTIRI §3T
T oI fSId GRT @ iR WS (AT iR fafeamm) srferfeem,
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... (Tgg™)
SYHIHT A, QTeT SR ATdSIf~e faRor 5aTera § o7 93t a2 arfior fere
T 9 IS HAT (AredT RO SAikn): Jeiedn, § Mueht SR I AT @reEr
Ra&T AT, 2013 BT GRT 37 BT IT-GRT (1) P AR STRY SFRRTT . 403(37)
ST 25 SFERY, 2023 & TR & ISTTF H TBIRIT 85 off ToIT oA gIRT Ia rferfae
T SIRIE-a! ¥ AT qiSor JepT & pfcroRy JemerT by U €, T e ufer (f2elt em

SIS HEHRT) HHT U IR g § |

... (cTgHT)

613

1957 T ©RT 4 Pl IT-GRT (1) P SR Wb P AT Fad
BT P BT F AT fopar 1T B |

PILIAT575(37), ST 3 HRART, 2023 &b IR P I H HeHTHRIT 3T
o7 oI fSId GRT @ iR Wi (AT iR fafeamm) srferfeem,
1957 1 €RT 4 BT IT-GRT (1) P TAR Wb b YA SIREUS
AT Ug G TR forfircs, Il et STferyfer febarm T & |
PI.3T.934(31), ST 28 TRART, 2023 P TR b ISTUA H HeTIRI §31T
T oI foId GRT @ iR WS (AT iR fafeamm) srferfeem,
1957 1 GIRT 4 T IU-GRT (1) B TR TP S TANSHR ‘S0t &
SO G AT OiRRIT & AT HE SHRCIR ARy
oTgae TS @ afergfod far T e |

[Placed in Library, See No. LT 9396/17/23]

[Placed in Library, See No. LT 9397/17/23]
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THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND

INDUSTRY (SHRIMATI ANUPRIYA PATEL): Madam, | beg to lay on the

Table:-

(1)

(2)

(i)

(ii)

A copy of the Annual Report (Hindi and English versions) of
the Export Promotion Council for EOUs & SEZs, New Delhi,
for the year 2021-2022, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Export Promotion Council

for EOUs & SEZs, New Delhi, for the year 2021-2022.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

(i)

(ii)

[Placed in Library, See No. LT 9398/17/23]
A copy of the Annual Report (Hindi and English versions) of
the Pharmaceuticals Export Promotion Council of India
(Pharmexcil), Hyderabad, for the year 2021-2022, alongwith
Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Pharmaceuticals Export
Promotion Council of India (Pharmexcil), Hyderabad, for the

year 2021-2022.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 9399/17/23]
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(5) A copy of the Special Economic Zones (Amendment) Rules, 2023
(Hindi and English versions) published in Notification No.
G.S.R.125(E) in Gazette of India dated 24" February, 2023, under
sub-section (3) of Section 55 of the Special Economic Zones Act,
2005 together with a Statement of Objects and Reasons and
Explanatory Notes.

[Placed in Library, See No. LT 9400/17/23]

(6) (i) A copy of the Annual Accounts (Hindi and English versions) of

the NEIA (National Export Insurance Account) Trust, Mumbai,
for the year 2021-2022, together with Audit report thereon.

(i) A copy of the Review of (Hindi and English versions) by the
Government on the Annual Accounts of the NEIA (National
Export Insurance Account), Mumbai, for the year 2021-2022.

(7) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (6) above.

[Placed in Library, See No. LT 9401/17/23]

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY

AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF CULTURE

(SHRI ARJUN RAM MEGHWAL): Madam, on behalf of Shrimati Darshana

Vikram Jardosh, | beg to lay on the Table:-
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(1)

(i)

(ii)

616

A copy of the Annual Report (Hindi and English versions) of
the Synthetic & Art Silk Mills’ Research Association (Sasmira),
Mumbai, for the year 2021-2022, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Synthetic & Art Silk Mills’
Research Association (Sasmira), Mumbai, for the year 2021-

2022.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 9402/17/23]

A copy each of the following papers (Hindi and English versions)

under sub-section 1(b) of Section 394 of the Companies Act, 2013:-

(i)

(ii)

Review by the Government of the working of the Jute
Corporation of India Limited, Kolkata, for the year 2021-2022.
Annual Report of the Jute Corporation of India Limited,
Kolkata, for the year 2021-2022, alongwith Audited Accounts
and comments of the Comptroller and Auditor General

thereon.

Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 9403/17/23]
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(5) A copy of Output-Outcome Monitoring Framework (Hindi and English
versions) of the Ministry of Textiles for the year 2023-2024.
[Placed in Library, See No. LT 9404/17/23]
(6) (1) A copy of the Annual Report (Hindi and English versions) of
the Indian Institute of Carpet Technology, Bhadohi, for the
year 2021-2022, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Carpet
Technology, Bhadohi, for the year 2021-2022.
(7) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (6) above.
[Placed in Library, See No. LT 9405/17/23]
(8) (i) A copy of the Annual Report (Hindi and English versions) of
the South India Textile Research Association, Coimbatore, for
the year 2021-2022, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the South India Textile
Research Association, Coimbatore, for the year 2021-2022.
9) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (8) above.

[Placed in Library, See No. LT 9406/17/23]
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(10) (i) A copy of the Annual Report (Hindi and English versions) of
the Ahmedabad Textile Industries Research Association,
Ahmedabad, for the year 2021-2022, alongwith Audited
Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Ahmedabad Textile
Industries Research Association, Ahmedabad, for the year
2021-2022.

(11)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (10) above.

[Placed in Library, See No. LT 9407/17/23]

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND

INDUSTRY (SHRI SOM PARKASH): Madam, | beg to lay on the Table:-

(1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Design, Ahmedabad, for the year 2021-2022,
alongwith Audited Accounts.

(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 9408/17/23]

(3) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Design Haryana, Kurukshetra, for the year

2020-2021, alongwith Audited Accounts.
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4) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 9409/17/23]

(5) A copy each of the Annual Reports (Hindi and English versions) of the

National Institute of Design, Andhra Pradesh, for the years 2020-2021

and 2021-2022, alongwith Audited Accounts.

(6) Two statements (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (5) above.

[Placed in Library, See No. LT 9410/17/23]

(7) A copy each of the following Notifications (Hindi and English versions)

under Section 40 of the Bureau of Indian Standards Act, , 2016:-

(i)

(ii)

... (Interruptions)

The Air Conditioner and its related Parts, Hermetic
Compressors and Temperature Sensing Controls (Quality
Control) Amendment Order, 2022 published in Notification
No. S.0.5972(E) in Gazette of India dated 21% December,
2022.

The Refrigerating Appliances (Quality Control) Amendment
Order, 2022 published in Notification No. S.0.5850(E) in
Gazette of India dated 14" December, 2022.

[Placed in Library, See No. LT 9411/17/23]
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THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS
(SHRI DEVUSINH CHAUHAN): Madam, | beg to lay on the Table a copy of
the Indian Post Office (Amendment) Rules, 2023 (Hindi and English versions)
published in Notification No. G.S.R.17(E) in Gazette of India dated 10"
January, 2023 under sub-section (4) Sections 74 of the Indian Post Office
Act, 1898, together with a corrigendum thereto published in Notification No.
G.S.R. 85(E) dated 7" February, 2023.

[Placed in Library, See No. LT 9412/17/23]

... (Interruptions)
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12.04 hrs.

MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL : Madam, | have to report two messages received
from Rajya Sabha regarding:-

1. (i) 'I am directed to inform the Lok Sabha that the Rajya Sabha at its
sitting held on Monday, the 13" March, 2023 adopted the following
Motion in regard to the Committee on Public Accounts:-

"That this House concurs in the recommendation of the Lok Sabha
that the Rajya Sabha do agree to nominate seven Members from
Rajya Sabha to associate with the Committee on Public Accounts
of the Lok Sabha for the term beginning on the 1% May, 2023 and
ending on the 30" April, 2024, and do proceed to elect, in such
manner as directed by the Chairman, seven Members from
amongst the Members of the House to serve on the said
Committee."
(i) I am further to inform the Lok Sabha that in pursuance of the above
Motion, the following seven Members of the Rajya Sabha have been duly

elected to the said Committee:-

[N

. Shri Shaktisinh Gohil

2. Dr. K. Laxman

w

. Shri Sukhendu Sekhar Ray

I

. Shri Tiruchi Siva
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5. Dr. M. Thambidurai
6. Shri Ghanshyam Tiwari
7. Dr. Sudhanshu Trivedi.'
2. (i) 'l am directed to inform the Lok Sabha that the Rajya Sabha at its sitting
held on Monday, the 13" March, 2023 adopted the following Motion in regard
to the Committee on Public Undertakings:-
"That this House concurs in the recommendation of the
Lok Sabha that the Rajya Sabha do agree to nominate
seven Members from Rajya Sabha to associate with the
Committee on Public Undertakings of the Lok Sabha for the
term beginning on the 1% May, 2023 and ending on the
30" April, 2024 and do proceed to elect, in such manner as
directed by the Chairman, seven Members from amongst the
Members of the House to serve on the said Committee."
(i) I am further to inform the Lok Sabha that in pursuance of the above
Motion, the following seven Members of the Rajya Sabha have been duly
elected to the said Committee:-
1. Dr. Radha Mohan Das Agrawal
2. Shri Syed Nasir Hussain
3. Dr. Anil Jain
4. Shri Prakash Javadekar

5. Dr. Amar Patnaik
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6. Shri V. Vijayasai Reddy

7. Shri Binoy Viswam.'

... (Interruptions)

12.04"- hrs.

COMMITTEE ON ABSENCE OF MEMBERS FROM
THE SITTINGS OF THE HOUSE
Minutes

£} IFRRWFT a9 (31TeR<): HEIeTT, # T9T Y J3bT A Fexl D quRfer Feelt
AT Bl 24.03.2023 BT 85 ST S0 BT PRIATE! AR ({EaT TAT SRS FEhR)

T Il IR I E |

.. (<ITET)
12.05 hrs.

STANDING COMMITTEE ON WATER RESOURCES
23" Report

St IRETYTS HATHTS U (SHTRABIST): TEISAT, F T N farvg Uae — BATertt &
Y feqeT 3ol & Phe J 3D 3T dlel! 91¢ Afed feamel/ziel & iR fawg
R STeT AaTed et Tt |ffr (2022-23) @7 2347 ufdeT (eeat dor il

RIREEPRUT) TR PR § |
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12.05% hrs.

STATEMENT CORRECTING REPLY TO STARRED QUESTION
NO. 206 DATED 21.12.2022 REGARDING PRODUCTION OF

DRY FUEL ALONGWITH REASONS FOR DELAY

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF CULTURE
(SHRI ARJUN RAM MEGHWAL): Sir, I, on behalf of Shri Pralhad Joshi, beg
to lay a statement (i) correcting the reply given on 21.12.2022 to Starred
Question No. 206 by Sarvashri Rodmal Nagar and Chandra Prakash Joshi,
MPs regarding “Production of Dry Fuel’” and (ii) giving reasons for delay in

correcting the reply.

* Laid on the Table and also placed in Library, See Nos. LT 9386/17/23.
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B
SOA — ¥
LOK SABHA “""‘W (L HAD SR
STARRED QUESTION MO, 206°  Ministar of Padiamdn mm?gmummm
TO BE ANSWERED ON 21,12 2022 R T e e

STATEMENT TO BE MADE BY THE MINISTER OF PARLIAMENTARY AFFAIRS,
COAL AND MINES CORRECTING THE ANSWER TO STARRED QUESTION NO.
206 GIVEN IN THE LOK SABHA ON 21,12.2022 REGARDING PRODUCTION OF

DRY FUEL.

| beg 1o corroct the reply furnished at part-c (I} given In the answer lo Starred
Question No, 206 In the LOK SABHA on the 21.12.2022 regarding Produciion of
Dry Fuel which s as lollows:-

the raply

allecated earllar, ona more lignite
block was allocated to the slate
ol Rajasthan in 2021 under
MMBR Acl, and one more block
Is under conaldaratian.

Paric (i) of FOR™ -1 1y S
tha Question
Answared

(Fravious Reply) (Corracted Faply) |
Pari-c (lof |Apart from {0 fgnile Blocks|Partc (i) of the reply slands

deleted

Due lo concluding of the Winter Session in advance, there was delay, Howaver,
the delay & inconvenlence caused are regratied.
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CORRECTED REPLY
GOVERNMENT OF INDIA
MINISTRY OF COAL
LOK SABHA
STARRED QUESTION No.206
TO BE ANSWERED ON 21.12.2022

IPRALHAD JOSHI
%, nﬁmumu
of inala

*206,5HRI RODMAT, NAGAR;
SHRI CHANDRA PRAKASH JOSHT

Will the Minister of COAL be pleased to state:

(&) the detalls of the role of coal in the energy sector in the country,

(b) the details of the future plans of the Government for production of dry fuel for making
the country self dependent I the energy sector: and -

(@) the details of the projects proposed by the Government for implementation {n the
eountry including the States of Madhya Pradesh and Rajasthan in futurs?

Angwer
MINISTER OF ENTARY AFFALRS, COAL AND MINES
(SHRI PRALHAD JOSHI)

()tofc): A statement is ald on the tuble of the House,

* Tha raplv It & corraciad version,
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Statement referred to in reply to part (a) to (c) of Lok Sabha Starred Question No. 206
for answer on 21/12/2022 regarding Produetion of Dry Fuel.

{a} Coal is the major source of energy in India, Over the years, the share of coal in the total
primary energy mix has increased from about 42% in 2009-10 1o 45,56 % in 2020-21. 8o far
electricity generation is concerned, more than 72% of the eleciricity generation in the country
is coal=fired (including lignite). Thus, conl plays a crucial role in providing energy security to
the country. The other major sectors which use coal as energy goods include steel, sponge
iron, cement, paper & pulp, fertilizer etc, With rising power demand in the country due to
increasing population, urbanization and economic growth etc, coal is expected to play a
eritical role in providing affordable and secured source of energy in next several yeurs,

(b) The Government has initiated several steps to ramp up domestic conl production in the
country in order to achieve self-reliance. Some of the major initiatives undertaken include
Single Window Clenrunce, smendment of Mines and Minerals (Development and
Regulation) Act, 1957 (o allow captive mines to sell up to 50% of their annual production
after meeting the requirement of the end use plants, production through MDO model,
increasing use of mass production technologies, new projects and expansion of existing
projects, and auction of coal blocks to private companies/PSUs for commercial mining. 100%
Foreign Direct Investment has also been allowed for commercial mining,

Domestic coul production is expected lo grow by 6-7% annually in next few years to reach
about 1.5 billion tonne in 2029-30. For smooth transit of coal to end-users, steps are also
being taken to improve evacuation infrastructure through new rail projects and 1o mechanize
loading of coal through First Mile Connectivity (FMC) projects, The projected coal
production till 2026-27 is given below:

PROPOSED COAL PRODUCTION PLAN FOR THE COUNTRY FOR 2022-23 - I
20262705 MT)

CIL 700.00

000,00

1030.00

SCCL 70,00 75.00 £0.00 85.00 85.00
| Captive &Others 141.01 162.14 181,60 20339 227.80
Total 911.01 997,14 1111.60 1288.39 1342.80

(¢) The details of Coal and lignite Projects and other projects proposed bythe Ministry
including in the states of Madhya Pradesh and Rajasthan are givenbelow:

(1) CIL. has proposed to implement 26 new Projects with projected capacity of 186 MTPA
af which 4 will start within current financial year.State-wise details are as under:

* The reply Is a corrected version.
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Sl Na. Subuidinry Nnme of Min: Mlua i Capacity | State

| ECL HuraC OC 3.0 | Jharkhand

2 BCCL | Moonidih XV Seam UG (2.5 | Jharkhand

3 BCCL Kapuria UG 1.8 Jharkhand

; CCL Sanghmitrs OC 20 Jharkhand

s [CCL_ | Chandragupta GC 15[ Tharkhnd

6 CCL Patratu ABC UG B Jharkhand

7 CCL PiparwarPhal UG 0.87 | Jharkhand

8 CCL Kotre Bagantpur Pachmo OC | 5.0 Tharkhand

Y o7 Parej Fast UG D1 Tharkhand

10 CCL B_nﬂD oc 1.0 Jharkhand
(1 (WL | Gandhigram UG 1.26 Madhya Pradesh |

12 WCL | Sharda UG~ 0.378 Madhya Pradesh
113 |WCL [ Tawa UG 0.48 Madhya Pradesh

14 WCL Gauri Pauni OC 3.5 Mnhmahtm

15 WCL Amalgamated  Dhankass | 1,84 Madhya Pradesh |
- Jamunia UG
(16 | S8ECL Ambika OC 1.0 Chhattisgarh

17 SECL Rampur Batura OC 4.0 Madhya Pradesh
18 SECL Durgupur OC 6.0 | Chhattisgarh

19 SECL Ketki UG 0.87 Chhattisgarh

20 [SECL | Madannagar OC 120 | Chhattisgarh

21 SECL Pelma OC 15.0 Chhaitisgarh

2 |SECL PordaChimtapani OC (100 |Chhattisgarh

23 SECL Batura West OC 0.8 Chhattisgarh

24 MCL Simmul Qcp i 40.0 Odisha

i MCL Subhndm OCP 25.0 Odisha

26 |MCL Balabhadra OCP 100 | Odisha

(2)SCCL has planned for opening of 8 new mines to augment the coal production,
These mines will help in enhancing coal production to 80 MT by the year 2024-25
from the present level of 65 MT, The details of the projects planned are as below:

S.No. State New Mines PRC (MTPA)

1 Odisha MNaini OC 10.00

B VK 0OC ! e e A

2 | JK OC 2.00 LA
| 4  Goleti OC 3.50

5 e MVK OC : 2.00

G Telangacs 5o Coal mins i
EEER Tadicherla OC 11 5.00

8 g\ém (Venkatapur) 2.50
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(3) The details of NLCIL future projects in Rajasthan are as follows: -

(i) Bithnok Thermal Power Project (1x250 MW) along with Bithnok Mine (2.25

MTPA) at Rajasthan are under revival,

(i)  Out of the 500 MW Solar power project (IREDA) awwarded under CPL.J
scheme, it is proposed to establish 300 MW capacily Solar Power Plant at
Baraingsar in the available land with NLCIL.

(iii) MNLCIL has proposed to inatall 2x660 MW lignite based thermal power station
at Meyveli, Tamil Madu, '

(4) Coal & Lignite auction-In sddition to the above, Ministry of Coul hus launched
coal/lignite mines auction on MNovember 03, 2022 for a total of 141 coal/lignite mines
under the sixth tranche and Second attempt of the fitth tranche of commercial eoal mines
nuction having Annual Peak Rated Capacity of 304.86 MTPA. State wise details of these
blocks are given the Annexure-l. The details include proposed mines in the state of
Rujasthan and Madhyu Prudesh,

(5) 123 Coal blocks have been allocated under CMSP and MMDR Aect, out of which 40
mines are in npcrutinn, Remaining 83 will be put in operation in future. Siate wite
details of the blocks are glven the Annexure-TT
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* the reply s 0 corrected version,

List of coal/lignite mines State wise pmpmied to be nuctioned in the eurrent tranche of
commereial auction and 2™ attempt of 5" Tranche is as below:

Sl Status of PRC
Mo Block State Exploration (MTY)
Chintalpudi Sector Al (NW
1__|Purt) Andhra Pradesh [lixplored 0.3
Chintalpudi Sector Al (SE
2 |Part) Andhra Pradesh [Explored 0.5
Somavaram West (Morthern
3 [Part) Andhra Pradesh [Explored 0.5
Somavarnm West (Southern
4 |Part) Andhrea Pradesh [Explored 0.5
Arunachal
5  |MNamchik Namphuk Pradesh IExplored 0.2
] &ndm Parvat Bihar xplored 17.5
7-8 |Banai-Bhalumuda “hhattisgarh xplored 12
9  |[Barapara Chhattisgarh artinlly Explored| -
10 |Dolesara Chhattisgarh ixplored 1.74
11-12 [Gare Palma [V/2 & TV/3 Chhattisgarh _ [Fxplored i
13 |Gare-Palma, Sector-1 (Fast)  |Chhattisgarh [Explored 15
4 [Ghutra Chhattlsgarh  [Partinlly Explored | --
4 |Gorhi Mahaloi- Amlidhonda  |[Chhattisgarh Lxplored 0.87
6 |Gorhi Mahaloi-Bijna Chhattisgurh Explurcﬂ 0.87
17 |Grorhi-Mahaloi-Devgaon Chhattisgarh lored 0.87
18 |Gorhi-Mahaloi-Kasdol Chhattisgarh xplored 0.87
19 urekela (Chhattisgarh xplored 1.74
|20 Tharpalam Thangarghat Chhattisgarh lored 1.74
21 |obro Enst Chhattisgarh _ [Partially Explored| -
22 |lobro West )(_L:_hhamaggh Partially Explored | -
23 [Kartala (Chhattisgarh Partially Explored| -
| 24 I‘Mﬁ ghuli Chhattisgarh Partinlly Explored --
Chhallisgarh F&ﬂ;i ally Explored
Chhattisgarh Partially Explored -
hhattisgarh Fartially Explored -

g5
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=18 Status of PRC
No. Mok ks Exploration | (MTY)
28 |[Ramnagar == Chhattisgarh  [Partially Explored| -
29 [Reonti Eust Chhattisgarh __ [Fxplored 1.3
Chhattisgarh __ [Partially Explored | -
Chhattisgarh ‘qu:‘t_ig“]m]y Explored| ==
- (Chhattisgarh Lxplored 2
Jharkhand leiallx Explored| -
Jharkhand Explored 14
35 _[Dighi Dharampur North Tharkhand Partially Explored| -
36 |Dighl Dharampur South Tharkhand Partinlly Explored| ==
37 |Gawn (Enstern Part) __Uharkhand Partinlly Explored | -
38 |Gawa (Western Part) Uharkhand Partially Fxplored| -
39 |Gomarpahari Siulibany harkhand Partinlly Explored| -~ |
|40 [Latehar Uharkhand ==
41 [Mausinghn Uharkhund -
42 Lﬂurth Dhadu (Eastern Part)  [Tharkhand 4
43 [North Dhadu (Western Part)  |Iharkhand 3
44 [Patal East (Eastern Part) \harkhand FExplored 0.3
45 [Pirpainti Barahat Tharkhand Lixplored 25
46 [Burakhap Small Patch Jharkhand ixplored 0.4
47 _|Parbatpur Central harkhand ixplored 1.24
48 |Arjuni (Eastern Part) IM»__@yn Pradesh [Explored 1.36
49 _|Arjuni (Western Part) adhyn Pradesh [Partially Explored | -
50 |Bamhanwara adhya Pradesh h:nniu.lly Explored| -
51 |Barimahuli Madhya Pradesh [Partially Explored | -
52 |Chainpa [Madhya Pradesh [Explored I
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Sl Status of PRC
No. Block State Exploration | (MTY)
53 |Chopna Shaktigarh Madhya Pradesh |Partially Explored | -
54 |Dhorakuhi Madhya Pradesh [Partially Explored| -
55 |Gondbahern Ujheni Madhya Pradesh [Explored 4.12
56 [amui Madhya Pradesh [Fxplored 1
57 {hars North Madhya Pradesh [Partially Explored| -
58 Vhara South Madhya Pradesh [Partially Explored| -
59 [Kahua Khireti Sector-A adhya Pradesh [Partially Explored} =
60 [Maiki South Mudhya Pradesh [Partiglly Explored| ==
61 [Mandla North# Madhya Pradesh [Explored 1.5
62 [Marwatola VI Madhya Pradesh [Explored 1.5
63 _[Marwatoln VII Madhya Pradesh [Explored 1.5
64 [Merkhi West Madhya Pradesh [Partially Explored| -
65 [Nigwani Bakeli - A Madhya Pradesh [Partially Explored| NA
athakhuri-Piparia (Worthern
66 [Part) Madhva Pradesh [Explored 0.36
athakhuri-Piparia (Southern ]Mu
67  |Part) dhya Pradesh [Explored 0.36
68 Lujnthuri Pathakuri West Madhyn Pradesh [Partially Explored| -
69 [Rajathari South Mudhya Pradesh [Partially Explored | ==
Rawanwara North (Eastern
70 [Part) Madhya Pradesh [Explored 0.5
[Rawanwara North (Western
71 |Part) [Madhya Pradesh |[Explored 0.5
72 [Sarai East (Morthern Part) Madhya Pradesh [Partially Explored -
73 |Sarai East (Southern Part)  [Madhya Pradesh [Partially Explored | -
74 _[Thesgora-1B/ Rudrapuri Madhya Pradesh [Explored |
75 |West of Shahdol [Madhya Pradesh [Explored 1.5
76 [Duhegaon Gowar Maharashtru _Eai_]? ored 0.5
77 tumguuu Jhunki aharashtra ixplored 0.5
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sl ; Status of PRC
No. FHOCH i Exploration | (MTY)
78 ]'pahugmn Saptadhara [Muaharashtra FExplored 0.5
Hingna Buzargaon (Central
79 _|Part) Maharnshtra IPartially Explored -
Hingna Bazargaon (Morthern
80 [Part) Maharashtra  |Partially Explored [ -
Hingna Bazargaon (Southern
81 [Part) aharnshtrn artially Explored| -
kalambi Kalmeshwar (Eastern
82 |Pari) Maharnshtra Partially Explored| -
[Kalambi Kalmeshwar
83 [(Western Part) [Miharushira Partially Explored | -
84 [North West of Belgnon aharashira Fartially Explored | --
85 |North West of Madheri Maharashtra Partially Explored|  --
86 [Sukli Maharashtra ~ [Partially Explored|  --
87 [West of Kiloni Maharashira Tixplared 0.25
28 Fnitﬂmi West (Odisha Explored 15
49  [Bartap Odisha Partially Explored --
90 |Brahmani (Revised) Odisha Partially Explored | -
91 |Burnpohar Odisha Explored 4
92 [Chendipada (Revised) (Odisha Partially Fxplored o
93 |[Chhendipada-I1 (Revised) O disha Partially Explored i
94 |Dip Fxin of Belpahar Odisha Partially Explored | -
93 |Dip Side of Chatabar Odizsha Partially Explored| -
96 adunathpur Odishi artially Explored| -
97 %ntnﬂmlixa North Odisha Partially Explored| -
98 abahal-Brahmanbil Odisha FExplored 10
99 [Kendudihi Odisha Partially Explored -
100 [Kosala West (Eastern Part) _ |Odisha Explorad 1
101 [Kosala West (Western Part)  [Odisha Ixplored 1
102 |Machhakata Cdisha Explored 30
103 |[Mahanadi Odisha [Partially Explored|




29.03.2023

635

Sl Status of PRC
No. Block pous Exploration | (MTY)
104 [Mandakini-B Odisha [Explored 20
Mew Patrapada (Southern
05 |Part) Odizhn Partially Explored | -
06 _[North of Arkhapal Srirampur [Odisha Explored 12
107 [Wuagaon ‘Telisahi Ciclisha txplored 20
108 Ehu!}huﬂ Lnat & West Odisha Explored 10
lﬂnmuhmdi Promotion Block
109 [(Revised) Clisha xplored 12
110 Enkhlnugul-ﬂ Enkurhi (Odisha ‘a:'r.l'a_.ljy Explored =
111 [Sakhigopal-B Kankili Odisha Partially Fxplored| -«
112 |Saradhapur North (Odisha Fxplored 6
113 |Sarapal Muaparha Odisha %uﬂiullx I:‘._xplnrtd 2=
114 [Tentilai Odisha xplored 2
5 [Kalyan Khani Blocks6 [Telangana Explored 1.23
6 _|Sattupalli Block-111 Telangana Fxplored 4
7 |Shravanapalli Telangnnn [Explored 2
& |Penagaddppa Lelangana IExplored 1.5
119 obbanpur 'West Bengal Purtinlly Explored ==
120 [laganathpur A West Bengal  [Fxplored 0.6
121 [Khagra Joydev West Bengal  [Explored 3
apasdanga-Bharkata
122 Morthern Part) West Bengal Purtinlly Explored | ==
Kapasdange-Bharkata
123 jSouthern Purt) 'Wadtl Bengal artially Explored| -
124 |Makhdumnagar [West Bengal artially F‘.xglc-md --
125 |Salbhadra-G IWest Bengal “xplored b
126 |Riri i xplored 1
127 |Bigga Abhuysinghpura IR.ujusthan artially Explored -
128 |Bapeu Rajasthan JParLlaHx Explored| -
129 [Nagurda Rajasthan Partially Explored | -
130 [Mogurdn West [Rajasthan Partially Explored --

§af
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sl i . Status of PRC
Mo, Hlodk g Exploration {MTY)
131 |Hast of Sethisthope Vamilnadu Partially Explored ol
132 IMichaglpatti Tainilnodu Partinlly Explored L
133 Vadoseri Tamilnadu Partially Explored -
134 |Choritand Tilaiyn lored 0.78
135 [Datlma Lored (.36
2.9
& [Dongrital-I1 ared Phase-1
37 Enm Duéiuiitm [Mahorashtra lared e
38 [Mandla South [Madhya P tred 0.3
39 [Siwmnala plored (.3
lll‘lﬂ'1 Roidllin Eln‘l‘ﬂd 1
141 urda Haat IR njasthan artinlly Hxplored | -
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Annexure-IT
List of Coal Blocks allocated state=wisc
Name of Conal Buccessiul Eiddcr { | No. of enal
5L Ne, | State Mine Allottee blocks Auction/Allotment
Maharashtra State
Gara Palma Pawer Generation
1 Sector 11 Co Lid 1 Alloiment
2 Parsa REVUNL 1 Allotment
mmpu: F—
3 South APMDCL 1 Allotment
Durgapur Eamatinka Power
-+ LI/ Taraimar Carpatation Ltd 1 Allotment
Durgapur Karnatakna Power
) [1/Sariya Corparation Lid 1 Allotment
Prﬂuh Tndustries
] Bhaskarpara Lid 1 Auction
Clarg Palma Jindal Steel And
7 Chhattisgarh | IV/6 Power Limited 1 Augtion
8 Badam NTPC Ltd 1 Allotment
9 Banhardih PVUNIL 21 Allotment
|'_'__]. q__ Dhumri M.CD 1 Auction
GMR Chhanttisgarh
11 GnnuuhEE E.nm Litd 1 Auction
12 Kerandari NTPC Ltd 1 Allotment
Aranya Mines
13 Laohuari Private Lid. 1 Auectlon
Trimula Industries
14 Maral Limited 1 Auction
JSW STEEL
15 Muoitra LIMITED 1 Auetion
Tenughat Yidyut
16 Rajbar D & E | Nigam Ltd 1 Allotment
Saharpur UP Rajyn Vidyut
17 Jamarpani Utpadan Nigam Ttd 1 Allotment
18 | Tubed nve 1 Allotment
Kotre basantpur
19,20 & Puchmao i i e ¥} Allatment
Amarkonda
21 Murga Dangnl | BECL 1 Allotment
Brahmini &
Chichro
22,23 Parsimal ECI, 2 Mﬂ_@_ﬂﬂ
Tharkhand state
Mineral
Sugla elosed Development
24 Mine Corporation Lid, 1 Allotment
- Tokisud Morth | NMDC Ltd, 1 Allotment
Andhra Pradesh
26 Jharkhand | Brahmdiha Mineral 1 Avclion

61/
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Daevelapment |-‘
Corporation Lid
Hindalco Industries
27 | Chakla Lid Auction ' |
Rajhara North
{Central & Fairmine Carbons
28 Eastern) Pvtlid Auction
Adani Enterprises
29 Gondulpara Ltd Auction
Aurobindo Reality
And Infrastructure
30 Urma Paharitola | Private Limited Auction
31 Rohne NMDC Allotment
South Wegt
Jogheswar & Pinnacle
3z Khas jogheswar Exploration Ltd Auction
Shrecgatyn Mine
33 Rauta Closed 1Byt Lid Auction
Dalmin Cement
34,35 Brinda & Sasai Bharat Limited Auction
36 Amelia THDC Allotment
17 Birla Corporation
Bikram Ltd, Auction
18 Birla Corporation
| Brahampuri Lid, Auction
10 IMS Mining Private
Urtan North Limited Auction
40 Sarda Energy And
Shahpur West Mineruls Limited Auction
Chowgule And
41 Compuny Private
Shahpur East Limited Auction
Madhay | Gotitoria (East) Boulder Stone Mart
42,43 Pradesh & (West) Pvt Lid Auction
Merad Tiidmjit Power
44 Malegaon Priavie Lid. Auction
Yazdani
International Private
45 Mark Mangli T1 Limited Auetion
Takli-Jena-
Bellora (North) | Aurobindo Ruality
& Takli-Jena- And Infrastructure
|46 Bellora (South) Private Limited Auction
Adani Power
| 47 | Maharashtra Gondichari Mahurnshtra I.td __Auction
Manoharpur Oddisha Conl &
48 Dip side Power Limited Allotment |
The Singareni
49 Naini Collieries C'o Lid Allotment
Utkal-E, Utkal-
30,51 Odisha I MALCO Allotment
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33 Jamkhani Vedanta Lid, Austion
Kumnntaka Power
53 Mandakini Corporation Lid Allotment
EMIL. Mines And
Radhikapur Mineral Resources
54 Enst Limited Auction
Radhikapur
55 West Vedanta Ltd. Auction
56 Utkal-A MCL Allotment |
Mahanadi Mines
and Minerals
57 Bijahin Privaw Limited Auction
Jindal Steel And
a8 Utkal-C Power Limited Auction
Jindal Steal And
59,60 Utkal B1& B2 | Power Limited Auction
Tara East &
61,62 Weat WRBEPDCL Allotment
West Benpal
Mineral
Development
Gourangdhih Corporation
63 ABC Limited Allotment
Last of
64 Damogoria BCCL Allotment
Powerplus Traders
65 Jaganathpur B | Private Lud. Auction
Jitagol Developers
66 Kanta (Fast) Private Limiied Auotion
Dhirauli Strulatech Mineral
Reaourees Private
a7 Limited Auction
Handha EMIL Mines And
Minerul Resources
68 Limited Auction
Urtan IMS Mining Private
&Y Limited .-‘}gclinn
Gondbahera MP Matural
Ujheni Resources Private
70 Cast(MMDR) | Limited Auction
Beheraband AURD COAL
Marth PRIVATE
7 Extn(MMDR) | LIMITED Auction
Muiki South Mining
72 Maiki Morth Pvi. Ltd. Auction
Joiprakash Power
73 M.P, Bandha North Vﬂmuruu Limited Auwtion
Kurlel north Veduntn Lid,
T (A) o Austion
Banlkhui YAZDANT STEEL
AND POWER
75 Odisha LIMITED Auction
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Alaknanda Rungta Sons Privaie
| 76 Limited 1 Auction
Khargaon CG Matural ;
77 Resources Pyt [td 1 Auctlon
Thigador CCF Natural
78 Resources Pyt Ltd 1 Auction
Harrm Bharat Aluminium
79 | Chhatisgarh Company Limited 1
Maharashtra | Bhivkund Sunflag Tron and
Steel Compuny
80 Limited I Auction
Koilajan Assam Mineral
Development
81 Corporation Limited 1 Augction
Garampan| Aszam Mineral
Development !
82 Asanm Corporation Limited 1 Anetion
Tharkhand | Basantpuy Gangaramchak
Mluiﬂg Private
83 Limited 1 Auclion
Grand Total 43

— —
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PREVIOUS REPLY

GOVERNMENT OF INDIA
MINISTRY OF COAL
LOK SABHA
STARRED QUESTION No.206
TO BE ANSWERED ON 21.12.202

it .gmmn SHI

Production of Dry Fue] ™ Mlater of Bariigm ry At -‘r?:?:‘ afd Mo
*206.SHRI RODMAL NAGAR: o
SHRI CHANDRA PRAKASH JOSHT:

Will the Minister of COAL be pleased to state:

(1) the details of the role of coal in the enargy sector in the country;

(b) the details of the future plans of the Government for produetion of dey fuel for making
the country self dependent in the energy seclor; and

(c) the details of the projects proposed by the Government for implementation in the
country including the States of Madhya Pradesh and Rajasthan in future?

Allswer

MINISTER QF PARLIAMENTARY AFFAIRS, COAL AND MINES

(SHRI PRALHAD JOSHT)

(#)to(c): A statement is laid on the table of the House,
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Statement referred to in reply to part (a) to (¢) of Lok Sabha Starred Question No, 206
for answer on 21/12/2022 regarding Production of Dry Fuel,

(n) Coal i3 the major source of energy in India.Over the years, the share of coal in the total
primary energy mix hag increased from about 42% in 200910 to 45,56 % in 2020-21 80 far
aleciricity generation is concerned, more than 72% of the electricity generation in the country
15 coul=-fired (including lignite), Thus, coal plays a crucial rale in providing energy security to
the country. The other major sectors which use coal as energy goods include steel, sponge
iron, cement, paper & pulp, fertilizer cte. With rising power demand in the country due to
increasing population, urbanization and economic growth ete. coal is expected to play o
criticul role in providing affordable and secured source of energy in next several years,

(b) The Government has initiated severnl steps to ramp up domestic coal production in the
country in order to achleve self-reliance. Some of the major initiatives undertaken include
Single Window Clearance, amendment of Mines and Minerals (Development and
Regulation) Aet, 1957 to allow captive mines to sell up to 50% of thelr annual production
after meeting the requircment of the end use plants, production through MDO model,
increasing use of mass producton technologies, new projects and expansion of exisling
projects, and auction of coal blocks o private companies/PSUs for commercial mining, 100%
Foreign Direct Investtnent has alsa been allowed for commercial mining.

Domestic coal production is expected to grow by 6-7% annually in next few years to reach
about 1.5 hillion tonne in 2029-30, For smooth transit of coal to end-users, steps are also
being taken (0 improve evacuation infrastructure through new rail projects and to mechunize
londing of coal through First Mile Connectivity (FMC) projects, The projected coal
production till 2026-27 ia given below!

PROPOSED COAL PRODUCTION PLAN FOR THE COUNTRY FOR 2022-23 - |
L - |
CIL 700,00 760.00 850,00 | 1000.00 | 1030.00
SCCL 70.00 75.00 %0.00 85,00 85.00
Captive &Others 41,01 | 162.14 IBL.G0 | 203.39 227.80
Total 911.01 997,14 111160 | 128839 | 1342.80

(c) The details of Coul and lignite Projects and other projects proposed bythe Ministry
including in the states of Madhyn Pradesh and Rajasthan wre givenbelow: ,

{1) Apart from 10 lignite blocks allocated earlier, one more lignite block was
allocated to the state of Rajasthan in 2021 under MMDR Act, and one more block
i% under consideration,

(2) CIL has proposed to implement 26 new Projects with projected capacity of 186 MTPA
of which 4 will start within current finaneisl year State-wise details are as under:
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5L No. | Subsidiary | Name of Mine Capaclty | State
1 ECL Hura C OC 3.0 Tharkhand
BRI BCCL Moonidih XV Seam UG 2,5 Jharkhand
3 BCCL Kapurla UG~ | 1.83 dbarkhand
R CCL Sanghmitra OC 20 arkhand
5 |CCL | Chandragupta OC 15 Tharkhand
6 CCL Patratu ABC UG S Jharkhand
i CCL PiparwarPh-1 LG 087 Jharkhund
8  |CCL. | Kotre Basantpur Pachmo OC | 5.0 Jharkhand —
9 CCL | Parej East UG __ 051 Tharkhand
10 CCL | Snynl D OC 1.0 Jharkhand
1 WCL | Gondhigram UG 1.26 Madhya Pradesh
2 W Sharda UG 0.378 Madhya Pradesh
13 WCL Tawa LI UG 0,48 Mudhya Pradesh
14 WCL Gauri Pauni OC 3.5 Maharashtra
15 WCL Amalgamated Dhankasa | 1.84 Madhya Pradesh
Jamunia UG
|16 SECL Ambila OC 1.0 Chhattisgarh |
7 SECL Rampur Batura OC .0 Madhva Pradesh
] SECT. Durgapur OC 60 Chhattisgarh
19 SECL ketki UG 0.87 Chhattisgarh
20 SECL. | Madannagar OC 12.0 Chhattisgarh
21 |SHCL  [PelmaOC_— 15.0 | Chhattisgarh
22 SECL PordaChimtapani OC 10.0 Chhattisgarh
(23 |SECL.  |BaturaWestQC |08 Chhattisgarh
24 MC Siarmal OCP | 40.0 Odisha |
25 MCL Subbadrn OCF 25.0 Odisha
26 MCL Balabhadra OCP 1.0 Odisha

(3 SCCL has planned for opening of 8 new mines to augment the conl production.
These mines will help in enhancing coal production to 80 MT by the year 2024.25
from the present level of 65 MT. The details of the prajects planned are as below:

§.No. " State New Mines PRC (MTPA)

L Odisha Naini OC 10,00

L2 VK OC A |
3 T R e s 2.00
4 Goleti OC 31.50
5 (MVE OC 2.00

e | TelengiiR R Erel mine S
7 | TadicherlaOCII | 5.00
8 lr_*;gm (Venkatapur) 2.50
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{4) The details of NLCIL future projects in Rajasthan are as follows: -

(i) Bithnok Thermal Power Project (1x250 MW) along with Bithnok Mine (2.25

MTPA) at Rajasthan are under revival,

(i} Out of the 500 MW Solar power project (IREDA) awarded under CPSU
scheme, itis proposed to esiablish 300 MW capacity Solar Power Plani at
Barsingsar in the available land with WLCIL,

(iif) MLCIL has proposed to install 2x660 MW lignite bazed thermal power station
at Meyveli, Tnmil Nadu,

(5)Coal & Tignite nuction-In addition to the above, Ministry of Coal has launched
conl/lignite mines suction on November 03, 2022 for a total of 141 coal/lignite mines
under the sixth tranche and Second attempt of the fifth tranche of commerciul coal
mines suction having Annual Pesk Ruted Capuocity of 304,86 MTPA. State wise
detnils of these blocks nre given the Annexure-I, The detnils include proposed mines
in the state of Rojasthan and Madbhyn Pradesh,

(6) 123 Coal blocks have been allocated under CMSP and MMDR Act, out of which 40
mines are in operation. Remaining 83 will be put in operation in future, State wise
details of the blocks are given the Annexure-11
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Annexure-]

List of coaldignite mines State wise proposed to be auctioned in the current tranche of
commereial auction and 2™ attempt of 5™ Tranche is as belaw:

sl, Sinius of PRC
Mo, Block State Exploration | (MTY)
Chintalpudi Sector Al (NW
1 |Part) |Andhra Pradesh |[Explored .3
Chintalpudi Sector Al (SE
2 [Part) Andhra Pradesh [Explored 0.5
Somavaram West (Northern
3 &) Andhra Pradesh |BExplored .5
Somavaram West (Southern
4 _|Part) Andhra Pradesh [Fxplored 0.5
tArunachal
3 Mamchik Noumphul \Pradesh Hxplored (.2
6 [Mandar Parvat ihar [Explored 17.5
7-8 |Eana.i-Bhalumuda (Chhattisgarh  [Explored 12
9  [Barnparn Chhattisgarh %aruu.llx Explored --
10 [Dolesara Chhattisgarh xplored 1.74
11-12Gare Palma IV/2 & 1V/3 Chhattisgarh  [Explored 7
13 |Gare-Palma, Sector-T (East)  |Chhattisgarh Explored 15
14 |(ihutra Chhattisgarh Partially Explored --
15 _|Gorhi Mahaloi- Amlidhonda [Chhattisgarh  [Explored 0.87
16 |Gorhi Mahalol-Bijna Chhattisgarh  |Explored 0.87
17 |Gorhi-Mahaloi-Devgaon Chhattisgarh Fxplored y 0.87 |
18 [Giorhi-Mahaloi-Kasdol |Chhattisgarh  [Explored 0.87
19 |Jarekela Chhattisgarh  |[Explored 1.74
20 |[Jharpalam Thangarghat Chhattisgarh Explored 1.74
21 |Jobro BEast Chhattisgurh Partinlly Explored s
22 |lobro West Chhattisparh _ [Partially Explored| =
23 |kartala Chhattisgarh _ [Partlally Explored | -
24 |Meghuli Chhattisgarh  |Partially Explored| -
25 |Panchbahani Chhattisgarh Partially Explored --
|26 |Pipraul Chhattisgarh  |Purtinlly Explored| -
27 |Purunga Chhattisgarh Partially Explored| ==

§&

437
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Sl. Stutus of PRC
No. Block State Explorution | (MTY)
28 agar Chhattisgarh  [Partially Explored| -
29 [Reonti East \Chhattisgarh  |Explored 1.5
Chhattisgarh  |Partially Explored| -
Chhattisgarh \Partially Explored --
Chhattisgurh 2
harkhand artially Explored -
Jhnrkhnnd xplored 14
35 |Dighi Dharampur North P harkhund Il‘artiallx Explored| ==
36 [Dighi Dharampur South Jharkhand Partially Explored| -
37 |Gaws (Enstern Part) arkhand Partinlly Explored| ==
38 |Gawa (Western Part) Jharkhand Partially Explored| -~
39 |Gomarpahari Siulibana Tharkhand Partially Explored| -
| 40 |Latehar Tharkhand ILPmInIlz Explored| -
41 [Muausingha Jhurkhund artially Fxplared --

3 42 [North Dhadu (Eastern Part)  harkhand |Exul-gr_ad; 4
43 Morth Dhadu (Western Part)  Pharkhand il=hlc|;|1¢:=|1:a:"» =
44 [Patal East (Eastern Part Jharkhand lored 0.3
45 |Pirpainti Barahat harkhand xplored 23

146 _|Burakhap Small Patch Jharkhand Explored 0.4
47 Farbamu r Centra W harkhand Explared 1.24
48 |Aruni (Eastern Part) [Madbiva Pradesh [Hxploved 1.36

49 |Arjuni (Western Part) andhya Pradesh |Partially Explored |  --
50 [Bambanwara adhya Pradesh [Partially Explored -
51 [Barimabuli Madhya Pradesh [Partially Explored -
32 |Chainpa Madhya Pradesh [Explored 1
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5L . Status of PRC

Ma. Block State Exploration | (MTY)

53 |Chopna Shaktigarh Madhya Pradesh [Partially Explored| -

54 [Dhorakuhi Madhya Pradesh [Partially Bxplored) -

55 |Gondbahera Ujheni Madhyn Pradesh |Explored 4,12

56 (Jamul (Madlyva Pradesh \Explored 1

37 Uhara North ﬁndhya Pradesh Partially Explored| -

58 [Thura South adhyn Pradesh ll‘miully Explored| -

59 ua Khiretl Sector-A udbyn Pradesh [Partially Explored| -

60 Maiki South Madhva Pradesh |[Partially Explored n=

61 %{mﬂn Northil [Madhva Pradesh [Explored £

62 [Marwatola VI [Madhya Pradesh [Explored 1.5

3 tola V11 [Madhva Pradesh [Explored 1.5

64 IMerlkhi West Madhya Pradesh [Partially Explored] -

65 [Migwani Bakeli-A Madhyva Pradesh [Purtiully Explored| NA
Pathakhuri-Piparia (Morthern

Af F'Pi_l‘t] ) Madhyu Pradesh [Explored 0.36
Pathakhuri-Fiparia (Southern

67 _|Part) Madhya Pradesh [Explored 0,36

68 [Rajathari Pathakuri West Madhya Pradesh [Partinlly Explored | -

69 athari South [Madhya Pradesh [Partially Explored| -

awanwara Morth (Eastern

70 [Part) ___ [Madhya Pradesh [Fxplored 0.5
Rawanwiara MNorth (Western

71 [Part) Madhya Pradesh [Explored 0.5

72 |Surai East (Northern Part)  Madhya Pradesh |[Partially Explored| -

73 [Sarai East (Southern Part Partially Explored -

74 [Thesgora-B/ Rudrupuri Vadhya Pradesh [Fxplored L

75 |[West of Shahdal [Madhya Pradesh [Explored i I

76 |Duhegaon Gewarl IMaharashira  [Explored 0.5

a7 E“h‘“E“"’_'.‘.. !h&!}!ﬂ- A |Mnhu.ru.'¢hln1. \@xplﬂl‘ud 0.5

L]
&4t
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51, : Status of PRC
Nao. Block BaLs Exploration | (MTY)
78 |Dahegaon Saptadhara IMaharashira Hxplored 0.5
ingna Bazurgaon (Central |
MMaharashtra Partially Explored| ==
Hingna Bazargaon (Northern |
Ivlabris himn [Partially Explored |
ingna Bazargaon (Southern
gl aharashtra Partinlly Explored| -
alambi Kalmeshwar (Eastem
B2 |Part) _ﬂhil.l‘_mlhl:m [Partially Explored .
[Kalumbi Kalmeshwar
B3 _|(Western Fart) grushira  [Partially Explored| -
B4 |North West of Belgaon haharashtra Partially Explored as
|85 [Marth West of Madheri aharpshtra Partially Explored -
| 86 |sukli |Mahm.1tl1tm Partinlly Explored --
87 [West of Kiloni M&_&:ﬂg&d 0.25
B8 |Baitarni West Odisha Rxplored 15
89 |Barta Odisha Partially Explored| ==
90 |Brahmani (Revised) Odisha artfally Explored| ==
a1 Iﬁu:ragnhar (0cisha Explored
92 [Chendipada (Revised) Ocisha Partially Explored
93 |Chhendipada-11 (Revised)  |Odisha Partially Explored| -
94 |Dip Extn of Belpuhar Orclisha Partially Explored i
935 |Dip Side of Chatabar Cdisha artially Explored i
96 [Tadunathpur Odisha Partially Explored| -
97 [Kantaikoliyn North Qdisha Partially Explored| ==
48 |Kardabahal-Brahmanhbil Ocisha aplored 10
99 |[Kendudihi Odigha Ll’nrriaﬂy Explored| --
| 100 [Kosala West (Hastern Part)  [Odisha Explored 1
101 |K.t.=su1u. West (Western Part)  [Oclisha Fxplored 1
| 102 |Machhakata Qdigha Explored 30
Odishu [Partially Explored ==
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sl Status of PRC
No. Rk Rt Exploration | (MTY)
104 [Mundakini-B Odisha Explored 20
Mew Patrapada (Scuthern
105 |Part) Odisha |Paﬂially Hxplored| -
106 |North of Arkhapal Stirampur _|Odisha xplored 12
107 [Musgaon Telisahi Oulisha Explored 20
108 [Phuljhari East & West Odisha Explored |
chandi Promotion Black
109 |[(Revised) Odisha Explored 12
110 |Sakhigopal-B Kakurhi Odizha [Partially Explored
111 |Sakhigopal-B Kanlkili Odisha Partinlly Explored| -
112 [saradhapur North Odisha Explored 6
113 |Sarapal Nuaparha Odisha Partially Explored| -
114 [Tentuloi Odisha TExplored i
115 [Kalvan Khani Block-6 Telangann [Explored 1.23
| 116 |Sattupalll Block-I11 [Telangana xplored 4
117 _{Shravanapalli Telangana Explored 2
118 |Penagaddppa l'elangina Explored 1.5
'West Bengal Partinlly Explored| -
West Bengal Fxplored 0.6
West Bengnl xplored (R
pasdanga-Bharkata
122 |(Northern Part) West Bengal Partially Explored| -
[Kapasdanga-Bharlkata
123 [(Souihern Part) West Berigal IPartially Explored a
124 |Makhdumnagar LV_J@ Bengal _ [Partially Explored| -
125 |Salbhadra-Gomarpatian {Weat Bengal Explored g
126 [Riri Rajasthan xplored (R
127 |Bigga Abhaysinghpura Itajasthan Partially Explored| -
128 [Bapeu [F.ojnsthan Partially Explored| -
129 [Nagurda [Rejasthan |Partially Explored | -
130 [Nagurda West Rajusthan  |Partially Explored ia
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1 Status of PRC
No. Biock State Exploration | (MTY)
131 |East of Sethiathope Tamilnadu Partially Explored| -
132 [Michnelpatti Tamilnadu Partially Explored -
33 |Vadaseri [Tumilnadu Partially Explored| -
34 (Choritand Tilalya Jharkhand ixplored 0.7
135 |Datima Chhattisgarh xplored 0.3¢
‘ 2.9
136 [Dongrital-Tl Madhva Pradesh [Explored (Phase-T)
137 |Kosar Dongoargaon aharashtra Explumd 0.3
138 [Mundln South adhys Pradesh [ir;xplqn;d 0.3
139 [Sitanala Iharkhand xploted 0.3
140 [Sondhia Chhattisgarh Explored 1
14] [Nagurda East [Rajasthan Partially Explored| -
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Annexure-11
i [,liannl Blocks ulloented state-wise e
Nume of Conl | Suceessiul Bidder / | No, of coul
51, Mo. | State Mine AJ!EHEE‘EI: = _'_'_h]uckx Auction/Allotment
Muharashirs Stite
Gare Palina Power Generation
1 Sector [1 Co Ltd | Allotment |
2 | Parsa__ RRYUNL 1 Allotment
Wadanpur
3 South APMBDCL 1 Allptment
Durgapur Kainataka Power ,
4 [/ T'araimar Caorporation Lid 1 Allotment
Durgapur Karnataka Power
3 1/5aslyn Corporution Lid 1 Allotment
Prukash Industrios
[ Rhaskarpara Ltd 1 Auction
) Ciare Palma Jindnl Steel And
7 Chhattlsgarh | TV/6 Power Limited 1 Auslion
i Badam NTFCI4d 1 Allotment
0 Baohardih PVUNL 1 Allgtment
10 | Dumi HIMIIALLCO | Auction
GME Chhaattisgarh
11 | Guneshpur Energy I.td [ Auction
12 Eerandar WTPC Ltd 1 Allotment
Amnyn Minos
13 Laoharl Private Lid. i Auction
Trimula Industries
14 Meral Limited 1 Auction
J5W STEEL
15 | Moitra LIMITEL 1 Auction
Tenughat Vidyut
16 RajbarD & E | Nigam Lid 1 Allotment
Saharpur UUP Rajya Vidyut g
17 | Jamnrpani Utpadan Nigam Ll 1 Allotment
18 Tuhed Dve 1 Allotment
Kotrs basantpur
19,20 & Machmo ccL 2 Alloiment
| Amnrkonda
21 | Murga Dangal | ECL 1 Allotment
Bruhmini &
Chichio
22,23 Paraimal ECL . Fl Allotment
Jhavkhand stale
Mineral
Sugin ¢losed Development
24 Mine Corporation Lrd, i Allatment
25 Tokisud Noith | NMDC Lid. 1 Allotment
Andhen Pradesh
26 Jharkhand | Brahmdiha | Mineral 1 Auction
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Develapment
Coiproation L
- - Hindaleo Industriss
Chakla Ltd 1 Auction
Rajhara Merth
{Ceniral & Falrmine Carbona
28 Eastern) Pyt Lid Auction
Adanl Enterprises
29 Condulpary Lid - Anction
Aurobindo Realily Ty
And Infrastructure
30 | Urma Pn_lalpritclln Private Limited Augction
3] Rohne NMDC Allotment
South West
Jogheswar & Pinnagle
32 Khaa jogheswar | Exploration Ltd Auction
Shreesatyn Mina
33 Rauta Closed | PviLtd Auction
Dalmis Cement
34,35 Brindn & Sasai | Bharat Limited 2 Austion
36 Amelln THDC 1 Alletment
47 Birla Corporation
Bilram Lid, 1 Auction
18 Bidla Corporation
I.'ivnhum_purl L, 4 1 Auction
19 | IMS Mining Frivate
Urtan North Limited ~ -] 1 Auction
40 Sarda Energy And
Shahpur West | Minerals Limited 1 Augtion
Chowguls And
41 Company Private
Shahpur East | Limited 1 Auction
Madhay | Gotiteria (Ezst) | Boulder Stone Mart Y
&2,43 Prodesh & (Weat) Pyt Lid 2 Auglion
| Merad Indrajit Power
44 Malegaon Priavte Ltd. 1 Auction
Yazdani e
International Private
I 45 Mark Mangli 11 Limited Augtion
‘ Tukli-Jens- Wt o B
Hellorn (Morth) | Aurcbindo Reality
| & Takli-Tena- | And Infrastruciure
: a6 [ Bellors (South) | Private Limited 1 Auctlon
| Adoni Power
47 Maharashirs  Gondkhari Mahurashis Lid Auction
Manoharpur Odisha Coal &
48 Dip side | Power Limited 1 Allotment
The Singarend E
49 | Naini Collierles Co Ltd 1 Allotment
Utkal-E, Utkal-
30,51 Odishn | D NALCO 2 Allotment
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52 Jambkhani Vedantn Mc_l'._' Auction
Kamataks Powar
33 Mandakini Corporation Ltd Allotmant
EMIL Mines And
Radhikapur Mineral Resources
54 Eanst Limited Auetion
Radhikapur |
55 Weat Vedanta Lid, Auction
56 Ultknl-A MCL Allotment
Muhanadi Mings
and Minerala
- Bljahan _| Privats Limited Auction
Jindal Steel And
58 Uthkeal-C Power Limited Auation
Jindal Steel And
5060 Utkal Bl1& B2 Fuw&r_gmited Auction
Tara East &
61,62 Waoat WHPDCT, Allatrment
Weat Bangal
Minaral
Development
Giourangdhik Corporation
63 ABC Limited Allotment
East of
64 Damogoria BCCL Al lotment
Powarplus Traders
65 | Jugunathpur B | Private Lid, Auction
Jitugol Develapers
b Kanta (East) Private Limited Aucton
Dhirauli Stratatech Mineral
Resources Privato
a7 Limited Auation
Bandha EMIL Mines And
Mineral Resouroes
68 l...lmil.ldr Auction
Uirtan IMB Mining Private
649 Limited Auction
Gondbaheri MP Natural
Uthent Resources Private
70 Enst(MMDR) | Limited Auction |
Behernband ALIRD COAL
Morth PRIVATE
71 Extn(MMDR) | LIMITED Augtion
Maikl South Mining
| Maiki North __ | Pvt. Lad, Auctlon
Juiprakash Pawer
_n M.P. Bundha North | Ventures Limited Auction [
Kutloi north Vedanta Lid,
74 (A) Auction
Bankhui YAZDAN] STEEIL
75 Odisha | AND POWER Avetion
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76

LIMITED

Alaknanda

| Rungta Sons Privaie

Limited

1 Auctj_gn

77

78

74

Chhattiagarh

_I'Cu.nrgnnn

€0 Natural
Resources Pyt Lid

! Auction

Thigador

CG Natural
Raogources Pvi Litd

Barra

1 Auction

Bharat Aluminium

Compnny Limited

g0

Maharashira

Bliviund

gl

82

Ananm

Sunflag Iron and
Stoel Company

Limited

Koilajan

Assom Mineral
Develapment

Corporation Limited

Garampani

1 Auetion

1 Auction

Asaam Mineral
Developmuent

Corporation Limited

531

Tharkhnnd

Buanntpur

1 Auotion

Gangarimehak
Mining Private
Limited

1 Auetion

Grand Total




671

29.03.2023
G
64 b
HTLT 5T -
AT s
A% w

i R dwr - 20
ﬁmmalﬁm znazwﬁﬂm‘wt

‘206, =t T AoTe
ﬁtﬁ*ﬁ Hhﬁ
wrﬁﬂm#ﬂﬂxm’rﬁwﬂﬁﬂh
() Mrﬁmﬁhﬂ‘wﬁv@r-ﬁgﬁmwmmh

(@) hr S
.“““ wmww:mmthﬂwmﬁ?mhmmﬁ

(F) X ()« T wor wew e vw T B

sk e




29.03.2023

672

44

e dww W STE W oAy # fmiw 21.12.2022 W T W wrd dre e
arctfier wapr daEm 206 ¥ Wi () ¥ (M) ¥ wpre # afewii fon

(%) : Wrwer v # st oW wgw st § fm oaT F e, g wafen s
ﬁi;ﬁﬁﬁﬁvhrﬁzungum ¥ UUNT 426 § TEWT 2020-21 H 454,460

|

ur

EPE |
:
”
-]
:

E
?é
i
32
43
%;-’4

4
31t
E
|
113
:
i

7

Tedaf Freft Fraer ot ot sopwfc & § & =

vl poza-z0 # wM.s Bt = oaw ¥ T spm@
E # g FHyd mﬁ%ﬂ lﬂmw#agl

T W osmr ¥ e G wd & fag

forz | #mhﬁ gt F wwm @ : s 3
Tt sryfefd ofydrer

%Jﬁ% aﬁﬁ%ﬁ ﬁruﬁjmﬁ tmﬁmm
@h '@w , 2026 =27 TF FOE g e

1000.00 | 1030.00

e T 70.00 75,00 B0.00 85,00 5,00

Wfter dre seq 141.01 162.14 | 181.60 | 203.33 | 227.80

911,01 997,14 | 1111.60 | 1288,.39 | 1342.80
() = wen wier sfe vmwesnr et @iEe dwreg wror weaTiEw wiger
sedtorATst et o qfedteenet wr fwor A e o 4

1)k ¥ sreferr 10 firaroe st W oson, 2ozl W wmmwlere st F
qEA T e R uw st e wite smifrr fiar o gy, e omw
afre worts Frsmameft §




673

29.03.2023

i
Lid

s —
-
u
s

T e
5.30
2.00 -
M
a0
00

AT WHAT
Huar qaur

R T

RiEL ]
S e

(208 | = ol (= R Lo B ] (= RLeH =]
- U A = Lo D= [ - | S Fo o L

= ek i e e op = fo | o i fea e
(=5 | B wd = [ e el e Bt [ R ]

5,00
2.50

. W AR T R OTEET AN 202425 0N

L

it & oo wf wd aeR R geer aEn §

"=
-k
Ny T

it 1

sifasreer snft 11

.55

e (o

mer &, fiw® & 4 wfEmem we fefroad § g
AT
T
2.8
1.83
70
1%

)
0.87
5.0
.61
1.0
1.26
0,378

$ 1.8
W W ATH
T III O
T ot s
qHTHRE  OAeET W
TRYE HEl A

w7 fater

B MY =

i
FETH

W T 186 TEENHT Bt sl enmr b ATe 26 W wftdnmst

dreftge | ST g T

- | e wrorer o et
7t

| s oft

Tt | s A
T

Lie
TRT-TE
HETAH
s L
et
atetiedios
T
I"I'F'ﬂﬂ'[!ﬂ
R
ket
ket | g st

ekt | st o

e Eer &
i T
=T H
.

i
2
|
4
5
5

mm

- b |
.“. O s ey | en t.wr.ﬂ.__!ﬂw.u.ﬂzh.u.l.lu.h. ﬁﬂ
[ 3 g PR N R R [l R L el e e Bl Bl B ot | == |2 fos P fra o |oa poafea ] -~
- (i ] ]
~ =]

2)



29.03.2023

674

6%

(4 T # geosrdtarioe & ot ofoieErel e S oy ywe #: -

(1) rroremer # fgATE ww (2,25 wwdidm) % oamgesg fRueErw o gTe
Firge afodromT (1x250 FmamE) w1 gEmET TR 9w oo @

(i1) Wiy o W omRw wEw soo  Fmanz #w frepr e
(wramidTn) # & wrmeerkTer & oomw awerss g & oaefirec #
300 TR wEAT o #v figgr ddw wnler el owr owsmr

{(iid) mwertarfee ot froaeft, wiRerry # 2x660 A froree
srarrfeer wrdy Ty @uw ofiy vy s ogwETE @)

5) wWygerr ehe framem Aemit- awieR B oy, SOET HAEEY

;H'gn , 2022 W  304.86 WMWY 'ﬂﬁ A1t iE
& mmﬁﬂﬁ\ﬁwﬂﬁwwﬂﬂ!ﬁm:frkqhmm%
% @ FE 141 woEn /e

W ¥ W e oW wmeaw w owpeer 0 fW
thwﬁ'nw#mmmmﬁﬂmﬁmrﬁm art arrfier

(&) Hommed o ewefere sfiftrs & oshwbr 129 e siwt W oamEw S
mar § fiort & a0 Wt weTAE # 1 A n3 e wsrerr s i P oroem st
w7 - T sEEe-1T # e mm

i




29.03.2023

675

At AT % adare @ s 5F

Al <,

LG i

fr F  gEe AT

# deet 0% fm v Froer / frwrge art
Ter-are g A & ok 8
e b ] %ﬁ tqm )
FfEendt T 71 (U |
] T ) 4y M WRT W= 0.1
Fiteorgdy e T (TEY
i Rl T ) siw wdw | iy 0.5
AT ke (@O S
3 i ke LK E sty 0.5
HHATH TiEE
4 Ut | g wEwr | s guas |
SHETHE
5 ATt e AT s 0.2
i T T fargre P ot 17.%
7=8 _H[qqﬁl m mi ii 132
T wifrE W
8 ATCTHTEY wieme | s i
10 il T s 1.%4
11-12 | wre gemy tv/2 AL 1v/3 | weftrm st 7
) - UTeH] , TR -
13 1 gk ) wetgme | s 15
il W w0
14 ST T s ity
15 e SATHIS] aellaa AP 0.87
16 [T_srgeire e wHET | st 0.87
17 |mrof-Heas —aar ety | e 0.87
18 Heifi-HEas - SHase e sty 0.87
19 LT ; ue | s 1.74
20 TITCATOH MITOaTE [Tl BRI 1.74
\ sitfin wy &
| 21 wtair fe= weitar | s -
22 WA e R0 01 s anh
st = q
2 FEATAT wetETE s i Lo,
: wifary =T 7
24 g T et spwiy ity Zime
' sitis ¥y
25 MRETARI wera areirfire =
. T |t = &
24 A weeTE sy firy m




29.03.2023

676

e
oy
spsireror ot
a8 wits Ay fearfiy urm )
- =ifiTE W AT
27 L WETHTE AT am
witive ww o
28 AT wEfleTe s 2
29 feetdy ok weftnre | st 1.8
Hfiw = 7
30 apfy e wefrrms srirfire o
whie =T &
31 T e sy e
g WeftT IT
32 Iﬂl‘ﬂgéinfﬂ e s 2
wifam w7 @
33 fafart W e L
34 gifraT 3w LG AT 11
Wi = &
a5 fasft areeeqe g BT sy i
wifireR w7 #®
36 fedfr s =fivr s 1 sty £
wifipn T #
31 | omar g HIT ) Wi sy e
witdeE T H
38 war  (ufadt T Hrews spdt iy —
, tirer w9
EL) eyl ferefrarrar s e =
P —
a0 WY AL TS arrfie -
sifioR - T
i1 yfiaT wrEE | weafe =
Fertt {
42 mﬁm“f" T L RILE) 4
TELT TR mﬁ :
43 YT ) e sy iy a
T o (4, 4
44 HAT. 3 .- T sro i 0.3
15 it ariee WIS ST 35
A6 qoraTT e 0w HITHy Hea T 0.4
a7 s e WTCRT sperfae 1,24
g | =bh (b L o 1.36
s =y i
a9 | =albefr (afigel AT ) | wer wder | seRfE L
: B e
80 LT WE YR e fer B




29.03.2023

677

il | = [t
' wiferr =
1 wframyeT Ao whw | spfie —
52 Lkl ey YHE s i
sffamm W &
53 spererTer T gy A | seEfEE -
ulfh’lﬁmt‘r
54 T wer wEar | sefir -
55 AT AT s wer | aEfe 4,12
56 gt wor wEw | s |
HifdrE =T #
57 T 39T WET TS arer e s
NTETR w
58 wrrer wfEr TR WRH sy -
wifeE W #
59 wgar feft dwe-g aeg wRwr | e -
wiTere Wy
&0 mrfT FE aun wRe | s -
1 HAAT THLH Ty T s 1.5
£2 TOuTErET V1 wsq wAw | sty 1.5
63 AT VIi e il LRk 15
sitam &g &
&4 woft iy WEg g L RILE "
aitire =9 &
&% frrarfy wieeft - 1 ey wRe | st HA
GG q(??‘l"g YA ) ey qEe srer T 0.38
67 (afglt Y1 ) o7 v | sRbr 0,36
wifies &7 T
B eraaTer T i e Whw | sl =
i wifds w7 &
[ T T e wRE | i Ll
TR AL
i, | YT ) WA W R 0,8
TaAuTEr wwe (qaA
71 T ) HEY A =t 0,5
wtfirn oy &
72 | ot (@l AP )| wem wier | s -
wer o (afgof wifire Wy &
73 HET ) e e | e -=
74 | desrm-al /S wor wHer | aEEf 1
75 qEe W v wew gae | e 1.5

&7




29.03.2023

678

arereor oy et
i i | Ty | et
76 TR AT HYTLTE i 0.5
71 TR AT WETTE T 0.5
18 ST HTOE il 0.5
fimar srATEniY (HY EE i
78 W ) HETOE srefire il
ftmer srrarrentn (O witfirs =7 &
80 HIT ) L 141 sruirfiry --
e Aoy iR T 7
81 (Efait HIT ) TR : --
ot s (qd P e
2< HITT ) HyTY sfie o
¥R FeaT (O sitine T o
83 AT ) THTIE s 254
sfire w7 &
84 ety & gwT wiEe HETLE Wy ¥
wifirr wy @
88 Firdt i gwe gqfing HATLTE AT 4
wifrw woy @
46 2 HETLE et -
87 Pt & wiior AT i 0.25
88 ool wfr e | s 1%
; wifdpn vy #|
89 AT srfksrr e e £
: Hifire &y &
L) AT (W) At kG -
91 TCTTATE St v P
ST T &
92 Shfrmer (WEfdE dhfar aeitfire 2l
: st &% o
93 | efrmn-rr (wEiE ) | sfRen R L
wifiE w9 @
94 asaary wr fiy e sitfir e ol
i wifie w7 &
95 SewTe W Ay srfar Ex
96 TEATIE e wexfre e
. : . st wr &
97 | mtETEETET ST wifEer ey o
98 | Fagre - AEOIEE sifar | st 10
kit iR W &
5340 aprfitart asyeirfirer
e i (Tﬁ :
100 AT ) stz e 5
101 | e iy (ofid SR W 1




29.03.2023

679

s f
LB we S R ) S, . AR
HIAT )
102 T wrfRa AT 30
urm i
103 arfRa i il
104 m‘ﬁ% e asrfere 20
war rwwr (S Wi ¥ &
108 YAl ) sirfRar L Lo -=
106 P e L e = arfRuT P L 12
107 AT hﬁm:raw i wA 20
108 wewdt g st st o e 10
st gETeE S
109 s ) fiften | adfe 12
wraftrrer-a1 i o T
110 Ll sirfiart sreit e - -
wffirm. oy &
111 | erfiirarer-all il CITL L 1
112 EITCTITE TET srfaar TH 6
siifire w7 W
113 ] BTETRT afrfaram v fie --
114 it Srear | st 2
115 TEET W ==-6 e et 1.23
116 et wrfm-IIT AT s 4
117 . Rl spe A
| 118 hwri!_:m AFAAT TR 1.5
it wq &
| 119 LILGEG ftry s | seEfR --
120 STHIL U fery s | s 0.6
121 W ot qiRr W | e 3
FTRTET-HTEH sifirs 1
122 (FT YT iy s | e -=
e T H T wifirm ¥ #
123 (e fEroft UrT ) afery smer | s -
e : sitiy: & o
124 HELHATT afy s | i -
124 HE=T] wirr smer | speifu f
126 it O AT 4
! B
127 fanjory ey TTEITH T ==
s wT
128 Y T - | s G
128 AH[EAET ey (s g i ==




29.03.2023

680

¢4
i
sy oY
B e i farfir mw )
SR

=iy wor i

110 sTIreAT TR T =T a7
Fifipr W &

i1 afirarsis & oqf AT A e
aifis wy =

132 HTEHETEr GRS =ty i
ATfiTE W o

133 Wi wffemy | s e

134 b A WTCET AT 0.78

135 wfiraT wefreE | st 0.38

| 136 Ftrlierer-11 anT vk | srRfuw  |2.9 (WROL 1)

137 W RTTCTT WTOE | s 0.3

138 AT A o 1 . 0.3

139 T BITEN =Rt 0.3

140 iVt T st i
wifirs w i

141 wrpear ol CrAET s e




29.03.2023

681

. x = ... .. | S
mrefeer wrawT sAtn F Te-aT weT
T
wortet
WTET W W o
%9 . arr | Frefmmyemd R | dwr | et amdes
Wk grewt Gwer | HHTOE B THT
1 11 WA AT e TR
2 AT FEcivear i STHE
3 TRAYE AT ﬁmfhﬁﬁ AT
HITE Ll i o g
q L 1 /TR forferee 1 WAz
gafge 11 WA AT WAL
5 / fofier 1 AT
6 STTERTTH LT LT e | 1 stterrft
ﬁﬁwﬁf T
ki MY YTERT 1Y/ 6 fafer 1 sfrorreft
8 wrTT widdredt firfirey 1 T
9 T R A 1 el i
10 'q‘q'ﬁ ﬂ!’m’ﬁ‘ i Hramedt
ST W
it ki ot farfer 1 At
12 rentt T i ] HTAER
ITOT TTOAT WTEHE
13 wrardt Terfirae 1 “frurreft
o sy
14 HLTE farfires 2L et
iy T
i% AT 1l it
aenTE fimge
1§ TomTe & v § farfiree [, W
ki G
17 et wooqrt | meme fee ffa 1 W
18 = it 1 o
wreEr gaayT ot '
19,20 | AT Gl 2 . .
STHCRTET AT
widde] R ) fefroer 1 LRSS
ATt e
22,23 e areefbaer e 2 sz
iy dY WIS T Wi
24 UlH i faere forfae 1 TR
25 T I gt ey - L
FiW WEAT W
26 AR forer frey fefide | 1 et
femrem dxeitr
2% ST forfarr 1 STt

4T




682

29.03.2023
pa ¢T¢ \\
(T et e
28 aeff ) o ffiie 1 et
Rt dTerry
29 TiErTAT farfe 1 Aort
sy feaferdy v
TR WreEE
30 STHT qEEEmT forfEie 1 Heeft
a1 e T 1 s
ST ST wTe | mTEe ser e
32 T T R 1 fremety
TR WTeT wTehe
33 Yrar W Terfiyiee 1 et
Trfiay Az wor
34, 34 #ar sfe wor forfiee 2 #rerrsft
35 srirfaraT . Pl 1 atE
37 fameT wiviterr
foresr forfae 1 et
38 famer syt
aTh frfire L framt
STEETE TR
2 - aTE gt wedE forfee 1 Hremft
40 AT TAEf]
L= NITETE Wi e forfite 1 femeft
5 bl “’m‘i”ﬁ%m Hrerrefy
b S TR 1
TR
(@l ) AR e e
| 42,43 | ma wher | (Ufgy areie iy 2 Aoy
vaftr grre wnrEe
14 AT 5T | R 1 Wrerrst
YU et
45 AT Theft 1 TTEe fafires 1 Fremeft
M
L S e S SR
ELin P grpire
16 (afgm ferfie 1 remiy
STETHT ST WETOE
47 THTETE sifaar ferfirer 1 Werrfy
AATRTIE 18U | SifewT W or wree
4 Y ¥ Forfiree 1 i L% G
FetTeft st eradrer
49 | il et frfide 1 araten
-,
50, 81 | gard - AT 2 e
52 L STHRTAT swter forfirs 1 Hrert




29.03.2023

683
&7 G5/
st oTHT wiToe
53 sheerfiteft o 1 i
iR Wi dhe et
54 i g4 e farfies 1 frerreft
55 orfisirre gfdm iy fafaee 1 W
56 e -1 sy 1 aeE
Tt
57 R frfirir A et
e =ha vz we
58 T i forfire 1 et
Torm A1 SNW | TREW O OF g
53, 60 # 2 frfiyie 2 sfrorefr
arer g sfre
61,62 e Tﬂ'ﬁ\*\'ﬂl‘ﬁ 2 STAST
R A o
63 wWrehmfy uerEt | fieerer o e 1 e
a4 ATATH AT W O e 1 =T
iAoy TE WA
65 AT W ke 1 et
i Forepeer et
66 ('ﬂ.ﬁé ) wreAr faftw 1 et
’ ey s FEm
&7 wrede farfees 1 Hemft
s ufite W M wiErr
&8 e Ay 1 et
T S mTRnE
63 - wraae farfies 1 sfrerrsft
T RARRT T | TR e s
wrene i
10 {‘Zﬂ'ﬂ'ﬂ%ﬁﬂi j 1 sftaredt
g i wiTr e SToE
Firy
71 {Mﬁm ) 1 AT
TR AT AT T
g2 gl qhE uT. ! 1 At
AW WAL TTUT e ;
73 | R U7 T w’r:rﬁh L ATeTHT
TTHTE T frfaee
4 {4} i Hrerrefy
g W e
75 : e ffaee 1 Tt
S AT AR HE AT
16 sirfEan mrfee 1 fpereft
BT wfifl e T
il o yrede ferfaee 1 et
70 wrsfrerms e T A P 1




684

29.03.2023

6%

Wt

wrgde {erfed

78

80

a1

LF

23




29.03.2023 685

12.05% hrs.

STATEMENTS BY MINISTERS

(i) Status of implementation of the recommendations / observations
contained in the 368" Report of the Standing Committee on Science
and Technology, Environment, Forests and Climate Change on
Demands for Grants (2022-2023) pertaining to the Department of
Scientific and Industrial Research, Ministry of Science and

Technology*

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND
TECHNOLOGY, MINISTER OF STATE OF THE MINISTRY OF EARTH
SCIENCES, MINISTER OF STATE IN THE PRIME MINISTER’S
OFFICE, MINISTER OF STATE IN THE MINISTRY OF PERSONNEL,
PUBLIC GRIEVANCES AND PENSIONS, MINISTER OF STATE IN THE
DEPARTMENT OF ATOMIC ENERGY, AND MINISTER OF STATE IN
THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): Sir, | beg to
lay a statement regarding the status of implementation of the
recommendations / observations contained in the 368" Report of the
Standing Committee on Science and Technology, Environment, Forests
and Climate Change on Demands for Grants (2022-2023) pertaining to
the Department of Scientific and Industrial Research, Ministry of Science

and Technology

* Laid on the Table and also placed in Library, See No. LT 9387/17/23.
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12.06 hrs.

(ii) Status of implementation of the recommendations / observations
contained in the 330" Report of the Standing Committee on
Transport, Tourism and Culture on Demands for Grants (2022-2023)

pertaining to the Ministry of Culture”

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF CULTURE
(SHRI ARJUN RAM MEGHWAL): Sir, | beg to lay a statement regarding
the status of implementation of the recommendations/observations
contained in the 330" Report of the Standing Committee on Transport,
Tourism and Culture on Demands for Grants (2022-2023) pertaining to

the Ministry of Culture

* Laid on the Table and also placed in Library, See No. LT 9388/17/23.
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12.06% hrs.

(iii) Status of implementation of the recommendations
contained in the 136" and 142" Reports of the
Standing Committee on Health and Family Welfare on
Demands for Grants (2022-23) (Demand No. 4) pertaining

to the Ministry of AYUSH"

THE MINISTER OF STATE IN THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT AND MINISTER OF STATE IN THE MINISTRY OF
AYUSH (DR. (PROF.) MAHENDRA MUNJAPARA): Madam, | beg to lay
a statement regarding the status of implementation of the
recommendations contained in the 136" and 142" Reports of the
Standing Committee on Health and Family Welfare on Demands for

Grants (2022-2023) (Demand No. 4) pertaining to the Ministry of AYUSH.

* Laid on the Table and also placed in Library, See No. LT 9389/17/23.
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12.07hrs.
FOREST (CONSERVATION) AMENDMENT BILL, 2023*

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE,
AND MINISTER OF LABOUR AND EMPLOYMENT (SHRI BHUPENDER
YADAV): Madam, | beg to move for leave to introduce a Bill further to amend
the Forest (Conservation) Act, 1980.
AT WHTATT : IR IR ga:

“fb o= (TRemT) ST, 1980 &1 3R WM B dret Iy Bl

QR RATIUT R & STTHTCT TSI T 1Y |7

2 . . UHEoT |
SHRI N. K. PREMACHANDRAN (KOLLAM): Madam, | vehemently oppose
the introduction of the Bill. When the House is not in order, it is not fair on the
part of the Government to introduce such an important Bill. | strongly oppose

the introduction of the Bill.

I AHTIfT : U9 I8 &
5 a7 (AReroT) STferf A, 1980 T 3R HeMed T_A aret feied &t
YR RATUS &R bl STHfCT T &Y T |7

IR, Tl G311 |

.. (e

SHRI BHUPENDER YADAV: Madam, | introduce the Bill.

* Published in the Gazette of India, Extraordinary, Part-Il, Section 2, dated 29.03.2023
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12.09 hrs.

MATTERS UNDER RULE 377"

TR TR : 5 A1 AS1 1 31T (19 377 o 37ells A1ell I I3 bl
SFART UG &1 TS &, I 37U JHall o AN U18 T 20 e & 3fer iR B
3 T U IR IRl N |

... (Tag)
AT FHTART : & 319 B & foTg aieT B g |

... (Tag)

(i) Need to make provision of insurance for cattle reared by farmers

Per Touvs Rig Tl (FIRUR): TP 3AThel & IR &g F oy 37fere qeger
ARAY H & 3R fPAMI o oy I8 31iciReh 3TRT T W AN Y & | 72 & IRF R
B0 A AT bR Tiiarer AT 31 AERT T UTeT el 3R & T I [HATT & Sfae
& AT ST AT |

IR BT BHT SR et T P S U P Feld JaoTEs Aied 3 H 3
fewedl o @eT e b TR FHT R8T & 3R SHD! Jolgs | 3T JUT b /7 I T
ST ST 8 | 39 FHRIT R 3PN 1Y S b foTu aRT Iuetedrall Al fharr ol
Tfer iaer 3fRies TcaTe T QU ST bl 71T T 9 ¥ FaT H &g IR A% GRT IST Sff
gl & 3R 379 g H ITR T2 T AR FIRT fBAMI bl UfeT Mder 900 wu &
3TRfeh AIeATET T |l TR Y T T & ORI §elias | ST HoIT TR 3T Rl
UEECAECRCIRS

* Treated as laid on the Table.
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TR < H SR SR 3T PRI 4[e @ 81+ A 81l W8F & 3R geam
ot AT & PRUT UL Bl 83 BIF SUPT Saeid IS8R & | 3T 39 Feaf o
b=t <Y BT BT Ul BT T AT & |

3TT: H TRBR I T AN PAT § 1o BRIeT ST TST el RS fhATT b IgET
&g UYE ST BT off Trae™ fhar ST fRT SRR agRil T 8 arelt 81 AT
eleT UR bl bl g5 &y eht et JRUTS &b T Aeb |
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(ii) Need to include laws relating to reservation of SCs/STs in the
9" Schedule to the Constitution

Y foreTer a5 e (TIFR): J 3% IRHR BT I SR ST/SITSTT 3TRET
et At BITAT Y HTETT bl 9T FeT H QMTTeT PRl i MR AT HRAT AT |

SRR SHfci/STeToTicr STReEMr el ol et T Hfden & odff Jeit J
ST PR 3 AT F 7 T b AN Pl fPeT Ig STREIVT & AT bl A T ST
qheT & |

I I P SR < § P8 Sl GeRA3I B GRT 37REV & A BSBTS
R ST DIILT T T BT 8, TR §7 0T &b AN H Yep Il T ATElet & 1T & 3iR
SATETIHAT & |

3TT: BRT s TRDR A IFR1Y & b SToa A ST SAR[I SHIcr/SIToTTier STRET
et Y BT DT Fle bl 9ot T F eMfHreT I & [IvT F AHRIHD HRIATET
P |
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(iii) Need to establish Jawahar Navodaya Vidyalaya in Tharad in
Banaskantha Parliamentary Constituency

H} URSTUTS WATHTS UCH (TATIDIST): FTRIDBIOT ORI 15 Dbl H Fel fAAT R |
S 1ot 7 14 T&<lier & oiR I8l TaIey faenery 9 forem e o ater ey &
T 98 3N & i [oRIT H TSy [eery TAremT & qrfel § HIhT J8aR
fReerfer & 8 | Sl R A &F & fFrardT JeRT FRER 71T &_al I8 & fob ffel 5 Uep
3R Tty faererd Gerar far ST | 31t AR SR &7 H Sael W Tarey fdeerd &
3R T ST 81 6T aore A Uab JST & Aaied faemery  Rram T80 &= I afad 38
&1 & | SAfCTY 5 TSR 8 & (Tt & 7T 7 o ugel & Rua a1y faermery sir
SICaTST 7 & ar oRTE 4 100 bt bl ¥t R & a Ife eRie o ey e @et
STRY AT AREST &5 & (aTRidl & s<al 3R T8l & bl & gdi Bl FaIed [emed
T I AT oot FepT |

ST TRT AR H3iT Sff & e & fb R AT & FTRIbIST &b oRTS o
U a1y fI=Iery & 19T ofier axaTs STy oy 135 e & 8 5 I8 & 311 99
3R I8l & el &1 IRUd AT fifet Jd |
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(iv) Regarding construction of new railway lines in
Churu Parliamentary Constituency

At rger el (F): A oy T FEIeAT St F aoie & SR g & b et 8
quT H AR H NeTd o &5 5 3Fepl fIepref R fob 1Y & | FoTAch et 2014 | 2019 &
SR gfcray T 2500 et & 218 1Y Yot &b a1 U & | fUsel ay I8 9¢ ax
TR 3000 Tt Tiferer el TR R AT & |

1T AT S & e 5 <91 & [ feeal 5 oFTiaR faep & =7 Y
STRITT T fhd ITT %8 & | ISR & AFel § 3FR ST ST AT AU X o fofor
T DI BT BH TET & | TR ATDTHT &5 b T b GIRT el DIhT THY I TR
PO &I TAF DI Xeld ATgT A SIS ST DT AN DT A1l 8T & | A1fRiep v qrfed
e @ ot Sch il 77T ST 379ae & | HIGeTYR F TSHEYR Rl TRIR R,
ARERAR A EAMIG, Wk F AGN g1 FeRR, g I AR I GRIAR,
TRERIER A UBRURR, GG A BelgqR, HIERT F IFEHYR Il BT g1, 31
AT OR g § T ofY fob ST b & | A A AT & 3Taedes 71 Hft & | <febeT Yefd ae
b GRT ~HIfcd ROR 9T &R &7 A1 UR el AT BT J 5T &R T SAIelT 28T € |

I T AT & b TS ol Jdem & IR Frer & ey g gt F off
3T Bl HE<aqUT 81T | 39 Yot AT IR & TR Tep AeT driereT &l b |

3FcT: BRT et FAT St I SFR1E & feb SATHSH bl 39 Heeaqul JFT T <&l 8 Ieh
T AT OR R A A HRATR T8 ¥ AT STel ST+ bl FpiT TR bl I |
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(v) Regarding formulation of a scheme for supporting the income
for landless agricultural labourers

SUSHRI SUNITA DUGGAL (SIRSA): | would like to thank the Central
Government for launching numerous schemes for farmers such as PM-KISAN,
PM-Fasal Bima Yojna, Interest Subvention Scheme. However, there needs to
be done something for the landless agriculture labourers as well since there
are more than 14 crore 40 lakh agriculture labours in rural India as per Census
Data. Further, nearly 47% of these agriculture labours in rural India are women.
They are the backbone of the Indian agriculture sector. An income support
scheme would help these landless labourers during the lean seasons and
alleviate them from the woes of indebtedness. Hence, | urge upon the
Government to formulate a scheme for supporting the income for landless
agriculture labourers or atleast include them in other income support Scheme

for our farmers. It will be a robust step towards Sabka Saath, Sabka Vikas.
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(vi) Need to set up a Textile Park in Maharashtra and
increase the MSP of cotton

St ST VTR UTfeet (STeriia): TERSS § R 73T § HURT HY Well = ared
feberT HiS[e & FTTep! et T JaTTariT AT el & BRUT 98¢ SRYfe 81 %8l & | HeT
faepRT STTETST T AXBR H A AR TR W textile UTdh bl TATYAT BT @R FRAR
ST R YA & ATEH ¥ e ) elfdh] TR GRT DI B B v A a8l
SORIT TRT 3R 3T fa™ $afelT TR & Fifdh processing facility & 31T &
demand 3R supply ®T gap & NI SUST & &Y & a1 et &7 | A= fomy
T3} Sff 77 991 § Mega Investment Textiles Parks (MITRA) &t &l9or &7 eft | sury
& T B AT ST & & foT¢ Fey He<dqUT processing iR textile UTdh bl
TATIAT BRI TT&T fPA™ 3TT-T SUST S8R SMT IR 9 HhiT 3R 3P JMfIReh Uy
TR fU S aTet =g TRl Hed T |l G T JTaIehd & | AR AR I e
g fob U & fHAT DT 8l I8 IRAMT BT SW@A §Y D AIPR AhIel H Wb textile
I I IPfT & 3R BN W AU T dlel =FATH FHE o @l At ggRIT ST
fIRT TR TERIE & HUST SR P McHATET AR 3R ISFIR & 31eRTR UaT B8R
FORIRT AR ANHAT &5 T fIepr T 8T |
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(vii) Need to declare religious sites of historical and cultural importance
in western Odisha as national monuments

S} THT PR GST (PIATIUSY): H R 3NTSAT B Aleh FHT &F DleATSIS! I ST &,
ORI KBK (PTITETSI-aIT IR RIYE) | 4t STHT ST & iR A 31fer e et € 1 g
&Y 91 € B 5 ufenT anfSer &1 SR & Ugel Jget MIfART & 2T 3iiR 311t afifean
& ARERT ©R F &, Ty SUSIT BT SR &M & | IiHH S A agd UfererRies,
ARpfcre TR ATTRHD T & FFehT AR THRep &b Wy H MM R RIS b
T AT ISR T A qQTaT T ST FehelT & | IR ST H Wi &I Jgm@r o &
forg A=T AR H3T St & fae & o MftaRad Tt &t UfeTiie, diRgfas &k
STEATAD e Pl & H G §Y ASERT TR b U H TS R BT R

o IFFCTERT AR, el HaeqR
o UTERY AR, AT AR
o R AR, el iR
o TR AfR, f7ett a71g
® TopeRT AR, fTeTT Bretsie!
o HUIHERY HR, et Pramrgier
® UTciereR HfR, Rretr JamdeT
® SIRTER AR, el Ja3masT

o SfeEmH Hfe, el JamasT
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(viii) Regarding setting up of a Khelo India Centre at Katra in
Shahjahanpur Parliamentary Constituency

ot STHUT AR ARR (SMETETUR): I8 HRI—IclT dF a1 & fh SN BRI Tzt
S 7T 2§ Wl ST BRI T JRATT 2 & THIT &F1 H shigTaAl iR Well &
TR 3fR 8T Higg fesdt mferratl &l A o & g IR 1 & |

H A1 e 3R gaT BRI Ud el 3l St T TR Yebe bRl § fb
AR G & QMESEIYR, Ry rgtal &t wWRI b A1 F ff ST St €, o defe &
foT0 Uep Well Sf$AT b ATBTBIYR TSR &F P WICH TfEIT AR A
STRRfIT fobarm T & |

BRT SR & o IuRier defiied & RIS Py ST & Are-arer & &
pexT H Y Wl SISAT PRI AISHT b T Teh TfSTH bl TATYAT Y ST &
ADRIHD BRATS T ST |
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(ix) Need to restore operation of flights from Kishangarh airport,
Rajasthan under Regional Connectivity Scheme

#Y YRTReY FreY (3TSTR): fherTIe 8aTs 3TSS BT AR - 2018 H FATeH & TR
IR, Al . ThHH & T8d TIFHVIC BRATG &b GRT 861G, fSeat!, EHaEE g
He$ oI 3 TCRUIR & RT IR W SaR g e AT bl dar oR= §8 | 39
TR a¥ 2018 | 2022 T Pol 4,30,262 ITHAT 7 A BT G T 8 | Afeh
TTSHOIC TRETG™ & GRT TIebrilchl RUI bl BATAT &l §Y [hTIG TS IS A
faeTe 31.08.2022 < STe FHT AR & AT T rarrer &g o T & o sam
TRIfTT 31R ISR T IURAT §aTT 4TS 1SS 3Tl a5 8 &I Ryl 7 & | 3T
fheTTIE BaTS 3TSST 72 T . 400 T 2Hvft & AT &b 24 TUC T=iTe o Yuikad A
& TIRUIE B U4 §aT8 31SS & aR<Ifad ATHRIT df AT T kgl TR ot of
PIS THH! T2 & BT B H eI 8aTS STGST R Taddt Thra MRTSR &7 Ahel Srel
ofY &1 YT & Td 5 A0 & THT BT dTelT AR 1T T 04 U |

37T FAT HEIey & SR € fob 31 eforTey sediy o ol it TRes— 9
(ST, TUTEoIe, WREISAT SeTfe) 9RA TRBR GRT SRT 3TR.AT.QH. hIT P T
fherIe gaTs args | U faHMT &1 e IR PRarIT SR dlfeh 3o UReH &
Iy, faemefl, wied, A e fdH § TR @R §Y < b AR TETHT
HEIST GRT BT "SI 1o & JTH-31GHT fF ATIf~ar 8f T |
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(x) Need to establish a Government Ayurvedic college in
Guna Parliamentary Constituency

£} PUITARTE TeE (TAT): AR TG & AT DT TR TRDR GIRT JATeial el b
T & Qe o R § ofR o1 ey & ot off Rter o amgdfies frem & fow @1g
TWRHRT TR 8T & | Heg JeT U Ml a1ged I & SR EHRT I &t
77,493 sq km & SET IR A= TR b1 31y SiIferIy iy areawem 3R fietiy
AT BICl & | TR T ST SrTfart Fgery +ff el & 3 qui & g iR
o7 TANT fafrer ST & ITIR H RORFIT RIS & Fd o 2§ 3R 39 &7 A
ST 8T & $1ehT TUIeieelT Ud SUCTedilT el <%l §U WRT R & faergy fida & fob A%
cle T & H 3T e e ol faepfAe el & IISe i 3Ty fHer & A1edH 9§ W
WRBNT AR ebletoT TATMUT fham ST Ry 3mgde H feram SfR Jurerr arel
ffercdes IR 81 91T 3Tgde ST Il eR1ER &l Ry T 3iR R & & Zarai
P 18T o 3oy STawR T T 81T | $3 iciel T TATIT H YX & BT faebrT SN
3R SRS o HTEH A IUAR DT qQIAT [HeRTT |
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(xi) Need for enactment of a law to frame a policy to control rising
population of the country

Y AT AT (TS ITR): W 7 7 &R ATeA 8 RIS Bl TG gieg Bl & R
A 2 BRI P gl 3Tpel TR H Bl & | 3T I G- T et ST i BT b
TS fEveT 37chet AR b fovRy H 11T & | R A wifer e 52 et YT 81 & |
SR Y G I AR Iy T GERT T G791 & | &l & U H AR DT
SR % T & | SHI F8T ST g & BRI SToia H Sl 3ieh FHEATY
YT BT T ¢ |

I & AR 6T SHEEAT H URiad T 1 RIS 70 AT H g 8T T & |
SAEIT A I8 e gfg <2 & fofy AT & ufRumResy 4R I8l IR, SRISTRT &
HEMTS STfe TR femi-foet gt ST el € |

1970 & 91 A 7 U ST Ueb Al BT TRT SR 31T F<T SFAET Bl
fRIRIT T § Aol UTH T & | IAT TbR & U @ § At Ueb Siear el
STDR ST gl I Aeh & T Teb I ST ST bl [+1cfiel ATaLAehell &, iy

QU H Tl SIRIET UR e oI eh |
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(xii) Regarding installation of a statue of Late Shrimati Sushila Nayyar in
the premises of Maharani Lakshmi Bai Medical College, Jhansi

SHRI ANURAG SHARMA (JHANSI): Sushila Nayyar was born on 26
December 1914 in Kunjah, a small town in the Gujarat District of Punjab (now
in Pakistan). She obtained MBBS and MD degrees from Lady Hardinge
Medical College. She came to Sevagram with her brother in 1939 and soon
became a close associate of the Gandhi Family. Shortly after her arrival,
cholera broke out in Wardha. She entered politics in 1952 and was elected to
the Legislative Assembly of Delhi. From 1952 to 1955, served as the Health
Minister in Shri Nehru’s cabinet. From 1955 to 1956, she was the Speaker of
the Delhi Legislative Assembly. In 1957, she was elected to the Lok Sabha
from Jhansi. She was again the Union Health Minister from 1962 to 1967.
During the Congress rule, she parted ways with Smt. Indira Gandhi and joined
the Janata Party. She was elected to the Lok Sabha from Jhansi in 1977, when
her new party came to power. She then retired from politics to devote herself to
the Gandhian ideal. She established the Mahatma Gandhi Institute of Medical
Science in 1969. It was during her tenure that many schemes including Rani
Laxmibai Medical College, Parichha Thermal Power Plant, BHEL, Bundelkhand
University, Notghat Bridge were established in Jhansi. Therefore, | request
State Government of Uttar Pradesh and Ministry of Health, keeping in view the
dedication and service towards Jhansi, a life-size statue should be installed in
Maharani Lakshmi Bai Medical College Jhansi premises as an inspiration in the

memory of Late Sushila Nayyar. | therefore, humbly request the acceptance of
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my proposal to befittingly honor this lady of Jhansi who dedicated her life to the

nation.

(xiii) Need to expedite construction of Lakhwar dam, Kishau dam, Renuka
dam and inter-linking of Sharada and Yamuna rivers

ot ek Rig (RramN-Aews1e): 3T aTet &9 § ST & 7oy AT 89N <9 7 o
qTeT T AR feberetd 81 aTeft € | ITFT S/ar & 9ga SATaT FATe 3t oeb 89R <or
el € | 39 Al 9YRT ARPR IHT T 9 R R AR S W@l & | offh Al I
SIS BT b a5l LT TRT A <1 8T & | U[PT, [haTss, TEaR a9 & §1Y S &
feHraet I olep” BRATUTT-faeeh-IoReH-TORTd- HERTSE deb UTHT ST & | elfebT 3
ST & T Y 7T T Tl I DA AT a1 76l 81 T | Gt ST g gy ARDR T
a1 19T & folg MOU it |Te 81 b | <ifdpeT iR Ty apT 37T UfST 8 | 3R7 e &
37 AIoige 1 Sog A Sfee GRT HRIAT WY | TRET -JHAT AT DT SThe T Tl |t
g U8l bl ST gl & | 3 4t Seg YT fobarm ST | 1 sRAT0M o {2t 2t Ui et
AP | TEIR-[PATS, DT I8} Bl I Foed 3R ARI-IHAT &l A g

ceNd & Vilq |
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(xiv) Regarding clearance of agriculture loan by
farmers in Madhya Pradesh.

. grafig e (Fremene): 9y 2018 § Heg U H gV gAd IUWRIT FAR6G Tl

SRT [HATHT BT ST STRT WR T DT DIl 1D B Dl AT DR AT ST 7T T o
P PATT & &1 Bl HTh §Y | 3P [P & e ol AIh 8l 8 U & BRI
fepeTT 391 31T A 32 b il AT 1T UR il A1 T 81 & PR I Jeb/HAEDRI
AR & fSthieeR &t SI0ft § Tel T | I GRT 99! ST dTell Bae P TRT UAT
ol H e ST | et Ieehl el Tei & Sy SISl IR SUTST GGl Fell 7T |
fererrT g1 foiaT H fob I7epT 4T ol & wU H HgbRI AACRI/SD SR Pre foram
STRITT & AT SATITRAT el 37U hfet ¥ & TR So o foly aTedy 8l %8 o
febearT <bT aTTffep Reerfey epAwIR BIiT SIT RET & | 4 TeT 81 T BT T eboll el FaT

81 U7 R8T & FTAY HeTe T &ToT UR 1T QT off &l 8 |

e YT IRBR GRT HET AT & o T & 1T BT 9T ARBR 31T il
TIT fepRaTT HeTerT 37aT & | SRfeTU H ITUE HRAT <TG fob [T el IeTeh HeTerT ehl
STHBRT < TR fb=qTT 39T [GTdT fFelaR v f&threex 819 9 89 |
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(xv) Need to provide a special financial package for Temples in Thrissur

SHRI T. N. PRATHAPAN (THRISSUR): A recent Parliamentary Standing
Committee report mentioning that temples and forts in Kerala shall
be protected and preserved. There has been continuous efforts to bring
Government’s attention to the necessity of preserving temples in Thrissur.
| had requested for a pilgrim tourism circuit in Thrissur through various
submissions. The Vadakkumnatha Temple in Thrissur which hosts famous
Thrissur Pooram is included in the UNESCO’s list. Sree Rama Swamy
temple in Thriprayar, Koodal Manikyam Temple in Irinjalakuda and Sree
Kurumba Bhagavathi temple in Kodungallur are having commendable
position in heritage and are considered one of the most important
destination in pilgrimage tourism. All these temples deserve a special

financial package considering the importance of these temples.
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(xvi) Need to review the design and increase the number of lanes in the
Delhi — Sri Amritsar Sahib - Katra Expressway

SHRI RAVNEET SINGH (LUDHIANA): There is a need for review
of the design and increase in the number of Ilanes in the
Delhi-Sri  Amritsar Sahib-Katra Expressway which is a very important
project and is also passing through my Parliamentary Constituency,
Ludhiana. The expressway will provide shortest connectivity to
important Sikh religious shrines at Sultanpur Lodhi, Goindwal Sahib,
Khadoor Sahib, Tarn Taran and the recently developed Dera Baba
Nanak / Kartarpur Sahib International Corridor in Punjab.

This expressway will only have 4 lanes, 2 wupward and 2
downward respectively which is quite inadequate. The existing highway
passing through Ludhiana is National Highway No. 44 which is already
a 6 lane express highway. As Delhi-Sri Amritsar Sahib-Katra expressway
is expected to experience a huge footfall of road commuters especially
pilgrims, it is imperative that it should be planned as a wider 6 lane
express highway. There is ample scope for the same too from the
engineering point of view as it has already been planned as expandable
to 8 lanes.

The redesigning of this very important project, if approved by
the Government, can be helpful not only for the large number of
general commuters but also to enable smooth movement of Army,

whenever so required.
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(xvii) Regarding measures to uplift the plight of
Khadi workers in the country
SHRI RAJMOHAN UNNITHAN (KASARAGOD): | would like to bring to your
kind attention about the Khadi workers in India. We are well aware of the
importance of Khadi in rural India. In the last one year, the Khadi sector has
registered a growth of 43.20% from Rs 3528 crore in 2020-21 to Rs 5052 crore
in 2021-22. Despite all the performance, the spinning workers suffer from
heavy workloads and get meager wages fixed by the KVIC. Their pitiable
condition in India is a shame and it's Government’s duty to protect and uplift
their lives. Workers are mostly women and marginalized sections of society,
forced to work without basic amenities and fair wages and are hit hard by
various challenges such as inconsistency of supplies and GST on various
Khadi products which is 5%. Hence, | request the Ministry to come up with
provisions for stocking the cotton at the time of harvest and supplying it at
reasonable prices, making the National Minimum Wage Scheme applicable
and allowing financial assistance to ensure subsistence wages and exempt

GST on Khadi products.
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(xviii) Regarding development of Herbal-cum-Eco Park and Eco tourism
in Jawadhu Hill in Tiruvannamalai District
SHRI C. N. ANNADURAI (TIRUVANNAMALAI): Jawadhu Hil in
Tiruvannamalai District is the house to approximately one lakh tribal
community. On the foothill of Annamalai Hill in the same district lies the world
famous Arunachaleswar Siva Temple which attracts lakhs of tourists. It is
worthwhile to mention that approximately, thirty kilometers from the
Tiruvannamalai, lies an area of ten thousand acres of forest land at
Melchengam, Tiruvannamalai District which may be utilized in developing
Herbal-cum-Eco Park to promote Health Tourism not only for the State and
Country but also for foreign health tourists under ‘One Earth One Health’.
|, therefore, appeal to the Hon’ble Minister to develop that area as Herbal-cum-
Eco Park and direct Forest related Central Government Institutions to promote
eco-tourism. Such ecological park will generate employment opportunities for
the tribal community and fulfil the aspirations of the local populace of my
constituency in addition to boosting economic development of a district which is

fit to be an aspirational one.
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(xix) Need to grant special category status to the
state of Andhra Pradesh
SHRIMATI VANGA GEETHA VISWANATH (KAKINADA): Post bifurcation of
the erstwhile state of Andhra Pradesh during 2014, the newly formed state of
Telangana and the Successor state of Andhra Pradesh have several
bifurcation related issues that are yet to be resolved. The long pendency of
these issues would not only force the states to endure a huge economic loss
but would also have the potential to strain the relationship between the states.
The bifurcation of the erstwhile state of Andhra Pradesh has caused immense
hardship to the successor state of Andhra Pradesh. In recognition of the
necessity to provide support to the state of Andhra Pradesh, commitments
were made on the floor of the House at the time of passing the Andhra
Pradesh Reorganization Bill, 2014. Further, important measures were
contemplated under the Act to assist the successor state in strengthening its
economy and state Finances. Even after seven years of bifurcation, the
majority of the commitments remain unfulfiled and Andhra Pradesh continues
to face immense economic hardships and deprivation. In this regard, grant of

Special Category Status is a must for Andhra Pradesh.
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(xx) Need for electrification in areas Under Valmiki
Nagar Parliamentary Constituency

£ AT AR (ATCHIRPTR): H AYBR BT €I & & § fAeiienur & daer
3TTHE HRIT TTEAT § | HRT ANGHHT &F ATeilch TR Sl Ug el 3 foRT g3 e |
S &F H oI 3 ARG ¥ 311 bl T H AR Ud SRIG SIS & AT (aTT vl
g1 I8 aF onfl off a5 fUssT & oI Jeryd Jrremal I afd & | AT TRPR GRT
QT H 3 HEIqd FIIT ST XET & foe] U8 &1 fdeprd & Garepiep 4 DIl ¥ & | Jef
& TRl & a¥ 2019 F G ATl A a1 PR P ol U8 R FGAT Tl o,
Fifcs ATSS H cad 8 Aal 31t & | $9 FHRAT bl R G {Udrait v drde
o TS TATS HeEdl Sif 1 TG H IBAT T, IThT &1 AT R ADPR GRT 39 &7
AYeTger TTae T gU S | 37T $9 &7 & NN oY SRHR Bt T & qfh el
€| 9 & § e Y YLt & foTq fIgR WRDR GRT AR IS GRT debfoteh el
R AL T Y[ BT ST BT & | 37 & P Aot R & fory et foregr syl

I AT ATGRIDBAT & | 37T H WBR A AT Rl § b 39 S &

ferggiepeor Tremefier ar Sy |
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(xxi) Regarding broadening of the variety of goods produced by
Central Public Sector Enterprises (CPSEs) to include
goods produced by women led MSMEs
SHRI BHARTRUHARI MAHTAB (CUTTACK): As per the mandate, Central
Public Service Enterprises (CPSEs) have to procure 25% of their goods from
MSMEs. Out of this, 3% of these goods have to be procured from women led
MSMEs. In this regard, the Government has consistently failed to meet this
criterion. The value of the items purchased grew to Rs.393.56 crore from 3667
companies in FY20, up from Rs.232.56 crore in FY19 with just a 0.15% stake
in total MSE procurement. However, the share only slightly improved to 0.20%.
According to Government sources, government entities have not been able to
meet the required annual procurement target from women-owned MSEs due to
mismatches in the needs of CPSEs and goods produced by women-owned
micro and small enterprises (MSEs), as well as problems with the quality of
their products and their narrow product range. In light of this issue, | would like
to request the Ministry to provide incentives for CPSEs to fulfil this quota.
Women-led MSMEs need impetus from the Government to provide them with a
market that allows them to flourish. We must try to broaden the kind of goods
CPSEs acquire so as to account for the varied goods produced by women-led
MSMEs. Similar incentives must be rolled out to encourage CPSEs to procure

good from SC/ST-let MSMEs as well.
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(xxii) Need to review the removal of mandatory requirement of permission
of district administration for sale of land owned by SCs and
STs to non-SCs/STs in Uttar Pradesh

AT AT AT (ATerion): e Sifa e Siomfer b g et
3TRyepIRY b AR &b =T o<l ST Febell & Tg SN 7 H geeTrd §3TT & I T
PR & SR ST SR ST & ATRAT P IRT Ugel & a8 A g
Iuctey off | UBel 37 AT ®I S &b fo1q Rl 31fRrep Rt | SFAfer off St off |
cifebT BTt o AT 5 guT fererr & g o TR fobar 121 & fob forT fetfeep T
SRR b STHIT 9T a1 BRI ST Febel! & Rrgeh aRum ey aferd, anfdd, dfe,
difse, AT g & Hifelep! I ATt Fgfer b AN GRT SR GHDbIAR ITeb]
S BSU & P I8 I¢ TG | SHTY 39 177 H JoR fobam ST | 7ef & IhaRT
o 37RE Pl R fhar S R S G AlpRal § SFfad S, g
STSITICT e 3= fUseT & b e U @iell 0 €, ST debeiiT b HIedH i Sog
STeg RT IY 3R FSf T # STSeARiT gRT Aikial § SR Sf, SRy
ST G 317 fUesT i T STRETT AT fobaT ST |
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(xxiii) Regarding land subsidence in Doda
District of Jammu and Kashmir
SHRI HASNAIN MASOODI (ANANTNAG): The land subsidence in the Thathri
Tehsil of Doda District of Jammu and Kashmir has created a fearful situation
not only among the local residents but the incident has also become a grave
concern for the environmentalists and geologists. This is an ecological disaster.
According to media reports, around 40 structures including 21 household
structures have been damaged and more than 300 people have been forced to
leave their homes because of the huge cracks developed in the houses.

The excessive use of machinery for construction of multiple projects at
different places on Chenab River in the lap of mountains and creation of huge
water bodies is suspected to have destabilized the mountains causing it to sink
in the Himalayan region. | strongly urge upon the Government to set up a
committee of experts and depute a group of researchers to conduct a detailed
in-depth study to identify the causes for the sinking. Secondly, there is a need
for short-term and long-term remedial measures for the prevention of such
environmental damages. Thirdly, relocation of the affected families to safer
places with adequate compensation is needed so that they could start living

their normal lives once again.
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12.09 hrs.

ANNOUNCEMENT BY THE CHAIR
Cancellation of sitting of the House

TR TUTART : IS e T 8l o Yeha R, fTies 31 A1, 2023 o fory FeiRa
43 & I ST Fepel © |

3P AT WSwY @ S, &7 |

TR SHTART : e bl HEafr € TR eha R, femTeh 31 AT, 2023 & forg FeiRa
43 & BT I & |
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12.10 hrs.

COMPETITION (AMENDMENT) BILL, 2022

AR FTafey : oot (Feme) faees, aF- 53 Sf |
...(TIYT)
THE MINISTER OF FINANCE AND MINISTER OF CORPORATE AFFAIRS
(SHRIMATI NIRMALA SITHARAMAN): | beg to move:
“That the Bill further to amend the Competition Act, 2002 be taken into
consideration.”
... (Interruptions)
I AUTIfT : U9 T8 8
“fop ufereTe a1, 2002 BT 3R FATET B dTet faeRie 1R =R
NI

IR, Tl BT |

... (ETagT)
AFFIT AR @ 319 F9T fdeie R GeaR g ¥ |
... (Interruptions)
IR AHTART: 03 I8 &:
“foh S 2 faere BT T I I
IR Tl ST |
TS 2 foerge 7 S foar i |

....(cTgE)
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Clause 3 Amendment of Section 2

TR UTART @ 2 O . Ses Sif, T 31T FeET G114 IR DRl
ITEc 87

...(TaET)
SHRI N. K. PREMACHANDRAN (KOLLAM): | beg to move:

“Page 2, lines 20 and 21,-

omit “of the Central Government”. (14)
TR TR ¢ 319 2 0. . Yeesi St gRT @S 3 o U e ST 14
T T b HE HAICT o foTq el § |

LY I P oTQ IRIT TAT AT B 8311 |
TR THTORT : 0% I8 &
“fep e 3 faerges T 3T 17
IR, Tl BT |
TS 3 e A S o T |

...(cTag)

Clause4 Amendment of Section 3
TTART SPHTART @ JFHIT ST Sf, FRTe AT 3 IR BHIfTg |
...(TIYT)
Amendment made:
Page 3, line 9,-

for “actively participates”
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substitute  “participates or intends to participate”. (3)

(Shrimati Nirmala Sitharaman)

TTTART HTART : 211 G, . UedeseT S, T 31T e AT 15 IRl el
e &2

SHRI N. K. PREMACHANDRAN : | beg to move:

“Page 3, line 7,-
after “engaged”
insert “, directly or indirectly,”. (15)
TR HTART 319 § 2 UL . UHEes Sif GRT ©S 4 § IR Fene
T 15 Y HHT b FHET AT b [T I & |
NG IS 3 (1T T AT G=AT S 8311 |

....(TTHT)

AR AT : 0% I8 &
o TS 4, TAT TR, I&aeh T 37T 9 17
IR T 1] G311 |
TS 4, T FAeG, ferges 7 S fom 7 |
TS 5 foerge 7 S foar T |

Clause 6 Amendment of Section 5
TR AHTART @ I FAT ST, HTE AT 4 TR I |
Amendment made:
Page 4, line 8, -

for “a party to the transaction”
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substitute  “being acquired, taken control of, merged or
amalgamated”. (4)

(Shrimati Nirmala Sitharaman)

AT THTRT : TH I8 8
“foh TS 6, TAT TR, I&aeh T 37T 3+ 17
IR Tl ST |
TS 6, TAT TN, ferge ¥ Sirs foar T |

Clause 7  Amendment of Section 6
AR AUTART : AT T ST, e ST 5 TR DI |
Amendment made:
Page 5, omit lines 38 to 43. (5)
(Shrimati Nirmala Sitharaman)
AT AHTORT : Y O, . ST off |
...(TTET)
AT AT : U9 I8 8
& G 7, TN FAIRQ, foerdes 7 3T a7 |”
IR, Tiepe] ST |
TS 7, T [, foeres 7 S fom i |
Ee 8 ¥ 10 {8y o ire fSu 7 |
TGS 11 I8 5 Sirs foar ™ |
Ee 12 9 14 fge 3 S Ry |




29.03.2023

Clause

718

15 Amendment of Section 20

TTART IPHTART @ JFHIT HAT Sf, SRTe AT 6 IR HIfTg |

Amendment made:

Page 8, for lines 38 and 39,-

substitute

‘(b) In sub-section (3), for the words, “by notification,
enhance or reduce, on the basis of the wholesale
price index or fluctuations in exchange rate of rupee
or foreign currencies, the value of assets or the value
of turnover”, the words, “enhance or reduce by
notification, or keep at the same level, on the basis of
the wholesale price index or fluctuations in exchange
rate of rupee or foreign currencies, or such factors
that in its opinion are relevant in this matter, the value
of assets or the value of turnover or value of
transaction” shall be substituted;’. (6)

(Shrimati Nirmala Sitharaman)

HESIT Q9T : U IS8
“fp T 15, JAT NI, fILRID BT 3T I |”

IR X g1 |

TS 15, TAT G, e § S fr T |

s 16 9 19 fIgge 9 s fRu v |

AT AU : 3 9 R & foTT ST = 31T AR Y T8T IR HTT 872

.. (TTY)
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HFT TUTUf : TRAT 31T AN bl T&T e b foTT WTT 872

.. (cTIYT)
AT AT @ T R i - a8l 3TIRTT?
.. (cTIYT)
Clause 20 Amendment of Section 27
AR FHTART : AR H3T SiT, SeTe A7 7 311R 8 U it |
.. (cTIYT)
Amendments made:
Page 10, line 9,-
for “Explanation.”
substitute  “Explanation 1.”. (7)
Page 10, after line 11,-
insert ‘Explanation 2. — For the purposes of this clause,

"turnover" means global turnover derived from all
the products and services by a person or an
enterprise.'. (8)
(Shrimati Nirmala Sitharaman)
AT THTRT: I3 I8 &
“foh T 20, TAT FAMMRI, A&7 BT 3T &7 |
IR T 1l §31T |
TS 20, JAT FLAMRI, fIerres 5 Srs foam T |
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Clause 21 Amendment of Section 29
TTART IPHTART @ JFHIT HAT Sf, FRTe AT 9 IR BHIfTy |
.. (<ITET)

Amendment made:
Page 10, line 16,-
for “twenty days”
substitute “thirty days”. (9)
(Shrimati Nirmala Sitharaman)

AT AU 9 I8 &:

o TS 21, JAT TR, [IerTes T 3T & |

ORECTe 1ol 83T |
TS 21, T AN, fIeryes H Sirs o 1 |
G 22 I8 5 Sits o 1 |

Clause 23 Amendment of Section 31
TR IAHTORT : AT H3T Sf, FATE AT 10 IR DI |
.. (cTIYT)

Amendment made:

Page 12, omitlines 7 to 11. (10)

(Shrimati Nirmala Sitharaman)

AT TR T3 I8 &

“foh T 23, TAT FAMMR, A& BT 3T &7 |

IR, Tl ST |
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TGS 23, J2AT G, fIere 3 Sirs foam i |
s 24 3R 25 fI99e § Srs U U |

Clause 26 Amendment of Section 41

TTTARE HTORT : A1 A3 SfY, FRe GeaT 11 I DI |

.. (e

Amendment made:
Page 14, for lines 10 and 11,-
substitute  “the bankers, and persons employed as auditors and
legal advisers, by such person;”. (11)

(Shrimati Nirmala Sitharaman)

AT THTRT: T3 I8 &
“oh TS 26, TAT FAMR, [IEaH BT 37T &7 |
IR, Tl BT |
TS 26, TAT FAMRI, e 5 Ars foar T |
&S 27 W 39 fI9e & S Ry |

Clause 40 Amendment of Section 53N
TTRT SPHTART « JFHI HA T Sf, FeTe T 12 31R 13 T $I |
Amendments made:

Page 18, for lines 26 to 29,-
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Substitute  ‘(a) in sub-section (1), for the words, brackets, figures and
letter “under sub-section (2) of section 53Q of the Act,
and to pass an order for the recovery of compensation
from any enterprise for any loss or damage shown to
have been suffered, by the Central Government or a
State Government or a local authority or any enterprise or
any person as a result of any contravention of the
provisions of Chapter Il, having been committed by
enterprise.”, the words, brackets, figures and letters
“‘under sub-section (2) of section 53Q or the orders of the
Supreme Court in an appeal against the findings of the
Appellate Tribunal under section 53T or an order for
settlement passed under section 48A, and to pass an
order for the recovery of compensation from any
enterprise for any loss or damage shown to have been
suffered, by the Central Government or a State
Government or a local authority or any enterprise or any
person as a result of any contravention of the provisions
of Chapter Il, having been committed by enterprise or as
a result of order of settlement passed by the Commission"
shall be substituted;’. (12)

Page 18, line 31,-

after “or the Supreme Court”
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insert “, or an order for settlement”. (13)

(Shrimati Nirmala Sitharaman)

AT THTRT : U9 T8 &
“h T 40, TAT FAMMR, fIEH BT 37T &7 |
IR, Tiepel G311 |
TS 40, oI AN, fIeryes o Sire o 1 |
TS 41 ¥ 45 I8 4 e R |

Clause 1 Short title and Commencement
TTTART AHTART @ JFH1 HAT Sf, Fee AT 2 IR BHIfy |

Amendment made:

Page 1, line 3,-
for “2022”
substitute “2023”. (2)

(Shrimati Nirmala Sitharaman)

AT THTRT : U9 T8 &
“h G 1, T FAIRG, fedes o7 [T a7 |
IR, Tl BT |
TS 1, AT FA, feryes A Sk fm i |
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Enacting Formula

TTART IPHTART : JFHIG HAT Sf, FRTe AT 1 IR HIfTg |

Amendment made:
Page 1, line 1,-
for “Seventy-third”
substitute “Seventy-fourth”. (1)

(Shrimati Nirmala Sitharaman)

AR STHTORT : 0% I8 &
“fep ST T, i Henfere, faeres ot 3T |
ORTd e E3T |
ST 3, JIT AeNTere, freies 3 Sirs fom i |
fererRIep &1 qRT A1 fdeRe A s o T |

TR WHTGRT @ AR 55T S, 319 3110 IRTd e o fareres, 2rerm denferd, aie
ERISIM

SHRIMATI NIRMALA SITHARAMAN: Madam, | beg to move:

“That the Bill, as amended, be passed.”

HEEIT AUTIf : U9 I8 &
“fp frerae, e genfera, urfed fham ST |

URATd T iehd 83T |
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R WY ¢ Sig ffder (@ees) fdge, 2022, WY@ @A gRT ger
fcrafed — A= F3 S |

... (TTE)
AT WHTART: 31T @RT 83 SITSY | 37T @ART J1e J11Y | 319 AN 96 18y |

... (TTE)
TR WUTART : PUAT, 3T AT I3 Y | JATUehT foRIg &<f &1 17 & | 39 99
SITST | 31T AT 43 S8V |

... (TTE)
TR WUTART : PUT, 37T AT 31-319T HIS TR e faRTot | 3fuept ST o
1T 8, MY 37T HIT TR ST dIfeTq | T8 3T a1 -1al & | 39 ave [oR1e AT
3Fe8T 1T a1 & | 3T @ART A AT I 37T & | S 37T 39T Hie TR A T ar
Siet aTa |

... (TFE)
AR ATART ¢ PO, T AN AfSY | 37Ul ST SlelT &, SlfeTq |
3T §fST | Y 91T A W8T | HUAT, 3T §3 SNV | 3T SR AT |
3T 3T AT W ISHR dIfely | VAT 8l 81T & | PO, AT AT SV |

... (TTE)
TR AHTORT : 3TSTH R 16- & Yu=s I1ed S |

... (TE)
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12.32 hrs.
MOTION RE: REFERENCE OF FOREST(CONSERVATION) AMENDMENT
BILL, 2023 TO JOINT COMMITTEE
THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE,
AND MINISTER OF LABOUR AND EMPLOYMENT (SHRI BHUPENDER
YADAV): Hon. Chairperson, | beg to move:
“That the Bill further to amend the Forest (Conservation) Act, 1980 be
referred to a Joint Committee of the Houses consisting of the following

19 Members from this House:-

-_—

. Shri Rajendra Agrawal

2. Dr. Dhal Singh Bisen

3. Shri Raju Bista

4. Shri Jamyang Tsering Namgyal
5. Shri Tapir Gao

6. Shri Ajay Tamta

7. Shri Suresh Kumar Kashyap
8. Smt. Gomati Sai

9. Shri Sudarshan Bhagat

10. Shri Pallab Lochan Das

11. Km. Diya Kumari

12. Shri T. R. Baalu

13. Smt. Agatha K. Sangma

14. Smt. Sajda Ahmed
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15. Shri Kotagiri Sridhar
16. Shri Rajendra Dhedya Gavit
17. Dr. Alok Kumar Suman.
18. Shri Mahesh Sahoo
19. Shri Girish Chandra
and two Members to be nominated by Hon'ble Speaker, and 10
Members from the Rajya Sabha;
that in order to constitute a sitting of the Joint Committee, the quorum
shall be one-third of the total number of Members of the Joint Committee;
that the Committee shall make a report to this House by the last day of
the first week of the next Session;
that in other respects, the Rules of Procedure of this House relating to
Parliamentary Committees shall apply with such variations and modifications
as the Speaker may make; and
that this House recommends to the Rajya Sabha that the Rajya Sabha
do join the said Joint Committee and communicate to this House names of the
Members to be appointed by the Rajya Sabha to the Joint Committee.”
I TUTIRT : UH T8 &
“That the Bill further to amend the Forest (Conservation) Act, 1980 be
referred to a Joint Committee of the Houses consisting of the following

19 Members from this House:-
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10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

Shri Rajendra Agrawal

Dr. Dhal Singh Bisen

Shri Raju Bista

Shri Jamyang Tsering Namgyal
Shri Tapir Gao

Shri Ajay Tamta

Shri Suresh Kumar Kashyap
Shrimati Gomati Sai

Shri Sudarshan Bhagat

Shri Pallab Lochan Das
Kumari Diya Kumari

Shri T. R. Baalu

Shrimati Agatha K. Sangma
Shrimati Sajda Ahmed

Shri Kotagiri Sridhar

Shri Rajendra Dhedya Gavit
Dr. Alok Kumar Suman.

Shri Mahesh Sahoo

Shri Girish Chandra
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and two members to be nominated by Hon'ble Speaker, and 10

Members from the Rajya Sabha;

that in order to constitute a sitting of the Joint Committee, the quorum

shall be one-third of the total number of Members of the Joint Committee;
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that the Committee shall make a report to this House by the last day of
the first week of the next Session;

that in other respects, the Rules of Procedure of this House relating to
Parliamentary Committees shall apply with such variations and modifications
as the Speaker may make; and

that this House recommends to the Rajya Sabha that the Rajya Sabha
do join the said Joint Committee and communicate to this House names of the

Members to be appointed by the Rajya Sabha to the Joint Committee.”

IR, Tl ST |
.. (TTGT)
AT A9 : 99T 6 pRiara! AHaR, e 03 318ier, 2023 BT UTd: 11 a9 dd
& foTT wfig Y ST & |
12.34 hrs.

The Lok Sabha then adjourned till Eleven of the Clock on
Monday, April 3, 2023/Chaitra 13, 1945 (Saka).
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